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SHRI K. K. SHAH : I have received 
the report. I will call him. 

SHRI 
Haryana ... 

RANDIDR SINGH : About 

MR. DEPUTY-SPEAKER: No, He can 
tak:e it up with the Minister later. 

I shall now put all the cut motions 
together to the vote of the House. 

All the cut motions were put and negatived. 

MR. DEPUTY-SPEAKER: The ques-
tion is: 

"That the respective sums not exceeding 
the amounts shown in the fourth column 
of the order paper, be granted to the 
President, to complete the sums necessary 
to defray the charges that will come 
in course of payment during the year 
ending the 31st day of March 1969, in 
respect of the heads of demands entered 
in the second column thereof against 
Demands Nos. 57 to 59 and 120 relating 
to the Ministry of Information and 
Broadcasting". 

The motion was adopted 

[The Motions for Demands for Grants which 
were adopted by the Lok Sabha, are reproduced 
below-Ed.] 

Demand No. 57:._Mlnlstry of Inf'ormatio11 and 
Broadcasting 

"That a sum not exceedin1 
Rs. 17,46,000 be granted to the Presi-
dent to complete the sum necessary to 
defray the charges which will come in 
course of payment during the year 
ending the 31st day of March, 1969, in 
respect of 'Ministry of Information and 
Broadcasting". 

Demand No. 58-Broadcastlna 
"That a sum not exceedina 

Rs. 8,45,81,000 be granted to the Presi-
dent to complete the sum necessary to 
defray the charges which will come in 
course of payment during the year 
ending the 31st day of March, 1969, in 
respect of 'Broadcasting". 

Demand No. 59-0ther Reyenue Expendltute 
of the Ministry or Information alld 
Broadcastln1 

"That a sum not exci:cdini-
~. s,os,12,WO be Faiit11d to tb• f1'-li• 

dent to complete the sum necessary to 
defray the charges which will come in 
course of payment during . the year 
ending the 31st day of March, 1969, in 
respect of 'Other Revenue Expenditure 
of the Ministry of Information and 
Broadcasting". 

Demand No. l»-Capltal Outlay of the 
Miaistry of Informatloa and Broadcasting 

"That a sum not exceeding 
Rs. 6,68,96,000 be granted to the Presi-
dent to complete the sum necessary to 
defray the charges which will come in 
course of payment during the year 
ending the 31st day of March, 1969, in 
respect of 'Capital Outlay of the Minis-
try of Information and Broadcasting". 

15.02 hrs. 

Ministry of Tl'8DS(l('rt and Shipping 

MR. DEPUTY-SPEAKER : The House 
will now take up discussion and voting on 
Demand Nos. 79 to 83 and 128 to 130 
relating to the Ministry of Transport and 
Shipping for which 3 hours have been 
allotted. 

Hon. Members present in the House 
who are desirous of moving their cut 
motions may send slips to the Table within 
15 minutes indicating the serial numbers of 
the cut motions they would like to move. 

Demaad No. 79-Mlnistry of Transport and 
Shlppi111 

MR. DEPUTY-SPEAKER 
moved: 

Motion 

"That a sum not exceeding 
Rs. l, 12,31,000 be granted to the Presi-
dent to complete the sum necessary to 
defray the charges which will come in 
course of payment during the year 
ending the 31st day of March, 1969, in 
respect of 'Ministry of Transport and 
Shipping". -

Demand No. 80-Roeds 

MR. DEPUTY-SPEAKER 
moved: 

Motion 

"That a sum not exceedina 
Rs. 12,78,40,000 be ifantod to the Presi-
den• to complete the slim necessary to 
llcfrar tbo ~bai1oa which will ~ JiJ 
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[Mr. Deputy-Speaker] 
course of paymen.t during the year 
encling the 31st day of March, 1969. in 
respect of 'Roads". 

0-U Ne ltl-Mercantile Mllriae 

MR. DEPUTY-SPEAKER 
moved: 

Motion 

"That a sum not exceeding 
Rs. 1,98,67,000 be granted to the Presi-
dent to complete the sum necessary to 
defray the charaes which will come in 
course of payment during the year 
ending the list day of March, 1969, in 
respect of 1 Mercantile Marine". 

Demand No 82 -Llgbthowles and Lightships 

MR. DEPl'TY-SPEAKER : Motion 
moved: 

"That a sum not exceeding 
Rs. 1,16,17,000 be granted lo the Presi-
dent to complete the sum necessary to 
defray the charges which will come in 
course of payment during the year 
ending the 31st day of March, 1969, in 
respect of 'Lighthouses and Lightships". 

Demand No. 83 -Other Reyenue Expenditure 
of tbl Min;.try of fraosport and Shippi1111 

MR. DEPUTY-SPEAKER 
moved: 

Motion 

"That a sum not exceeding 
Rs. 3,24,23,000 be granted to the Presi-
dent to complete the sum necessary to 
defray the charges which will come in 
course of payment during the year 
ending the 31st day of March, 1969, in 
respect of 'Other Revenue Expenditure 
of the Ministry of Transport and 
Shil'Ping". 

oemand No. 121-Capltal Outlay 011 Roath 

MR. DEPUTY-SPEAKER 
moved: 

Motion 

"That a sum not exceeding 
RB- 34,42,32,000 be granted to the Presi-
dent to complete the sum necessary to 
defray the charges which will come in 
course of payment duril!g the year 
ending the 31st day of Ma~. 1969, In 
~pect or 'Capital Out!&)' on lloacls". 

Denwnd No. 129 -Capital Outlay on Ports 

MR. DEPUTY-SPEAKER : Motion 
moved : 

"That a sum not exceeding 
Rs. 1,79,17,000 be aranted to the Presi-
dent to complete the sum necessary to 
defray the charges which will come in 
course of payment during the year 
ending the 31st day of March, 1969, in 
respect of 'Capital Outlay on Ports". 

Demand No. 130-0ther Capital Oatlav of 
the Ministry of Transport and Shippi~g 

MR. DEPUTY-SPEAKER : Motion 
rnoved : 

"That a sum not exceeding 
Rs. 2,33,05,000 be granted to the Presi-
dent to complete the sum necessary to 
defray the charges which will come in 
course or payment during the year 
ending the 31st day of March, 1969, in 
respect of 'Other Capital Outlay or the 
Ministry of Transport and Shipping". 

SHRl M. R. MASANl (Rajkot) ; Mr. 
Deputy-Speaker, I am sorry to have to say 
tbat tho position in regard to road trans-
port and road development, far from show-
ing any improvement, has shown a marked 
deterioration, and in the hist two years 
this country, which was already very poor 
in regard to its road system, has receded 
s-1 steps. Both qualitatively and 
q11&11titatiwly, the condition of this 
countcy's roads and the transport on them 
is deplorable. After all these so called 
elforls that haYC been made since the 
Nqpur Plaa wa1 placed bofore the country 
mall)' years ago, we have 24.3 kms. of roads 
per 100 square kms. of territory. This 
places us squarely at the bottom of the 
international lilt. Even our neighbouring 
couatria like Ceylon arc not as backward 
a• we are. 

But this is the average figure. When 
we go to certain parts of the country, we 
find that even this figure of 24.3 is mis-
leading. I was in Orissa a few days ago 
presiding at a zonal meeting of those who 
arc interested in road transport develop-
ment, and I found that the fl1ure for that 
State is 8 le.Ms. per 100 square kms. of 
territory. It is a really shockin1 flaures ; 
it fhQWs that we are still livin6l in primitiv, 
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tilllfs so far as certain parts of 011r !'Ol!Iltry 
are concerned. 

Now, o!ficial figl!fl'S show thl'ot the 
mil~Je hll~ gone up fr11Pl 2.49 lakbs in 
1951 to 5.99 lakhs. 

I think the hon. Minister himself will 
1¥ C!Vldid eQpugh to admit that much of 
01e !lXtra Plileage is Ui the imagination of 
II:\~ 1111thoritles of the GovemPl4nt, it is not 
Ip be found anywhere on the land in our 
cppntry. 

The surfacing is just as disgraceful. 
Nowadays, for modem purposes, road sur-
face has to be 18 to 20 inches deep. The 
averaae in ladia is 9 to 10 inch,s, about 
half of what it should be. The results 
of this deplorable state of affairs are the 
fellowing : very low speeds and therefore 
under-utilisation of the transport capacity 
Qf the c1>11ntry, miserable as that is ; 
iv.e~ll:r hezitrc;ls for those who travel ; and 
finally, higher operating costs which are 
uneconomic and retard the country in every 
way. 

If I may say so, the root cause of this 
is not that people do not know how to 
build roads, nor bow to run trucks and 
buses. It is iimply that for twenty years 
since Independence the Government has 
cruelly starved the roads of the resources 
to which they were entitled. On the one 
band, there bas been a totally inadequate 
allocation of resources ; on the other band. 
the most cruel ta~tion. This has resulted 
in a totally misguided distortion and waste 
of scarce national rasources. What ii more 
shocking is that this has been done in the 
face or a series Of Reports, starting with my 
own report, the Report of the Road Trans-
port Reor111111isation Committee, almost a 
decade ago. My hon. friend Shri S. K. 
Patil g<;>t up there, complimented me and 
my colleaeues, and said that every one of the 
recom~ndations was accepted by Oovern-
mept. I am sorry to say that hardly any 
Qf them have been carried out even after 
ten fellrs. 

Thon ih~ was anotb~r co1DD.1ittee on 
Tnas111ut co-or4ina tjon headed by ll(r. 
'fad• 6illah. T!iat r,p9rt is also no more 
i111pl1111Cnled than mine. Finally, there has 
blen aaothor cpmmittee, the Ro11d Trans-
pen TPitl~ion Enquiry Cofllmittee lod by 
Of. Kotkv. Tb<it ~ <>P th~ aqvi\. 4't 1JS 
!Jo,. tlloi, for w~ little it is wortl!1 

its report at least will req:ive slightly more 
kindly consideration from Government 
than those that have jlODC ~ore. 

What arc the facts about taxation and 
investment in roads as against other forms 
of transportation ? In 1967-68, road trans-
port contributed to the Union and State 
Governments \ls. 425 crores as tax revenue 
alone. The Chief Engineers had estimated 
that during the five years of the Third 
Plan the revenues from road transport 
would be around Rs. 800 crores ; actually, 
road transport contributed Rs. I ,264 crores, 
an excess of 50% over the estimates. On 
the other hand, the Chief Engineers had esti-
mated an outlay during the Third Plan of 
Jls. 59 crores. What did the roads get ? 
Only Rs. 45.95 crores-22% less. This was 
the scurvy treatment that the roads received 
during the five years before my hon. friend 
tooli; charge of this Ministry. 

Let us see what the corresponding 
contribution and investment in the railways 
is. During the Third Plan the railways' 
contribution was Rs. 508.74 crores, but the 
investment was Rs. 1,637.56 crores. What 
is one to think or this crying injustice-
that the sector of our economy that gives 
you bumper dividends you starve ; you 
bleed it and you talce away that blood and 
infuse it in to a sector that is making a 
comparatively minor contribution or a loss. 

For th• Fourth Plan, the draft said that 
road transports' annual outlay should be at 
Rs. 152 crores. Even that miserable amount 
has not been invested. The actual figure 
for 1967-68 was only Rs. 90.32 crores. 

Let us remember that the roads demand 
no foreign exchange. It is one indus\ry 
and the one service wh~re no foreign 
exchange is involved, as against the rail-
ways which have been eating up, next only 
to Hindustan Steel, the largest amount of 
foreign exchange. 

Now, in case it is suqested that the 
funds ~re n<;>t th11re-a reply that no d<;>ubt 
the Finance Minister must have !>een 5ivin11 
to my unfortl!Ilate friend oppi;>site-let me 
tell him that this i11 ~ bill lie that does not 
have to be accepted. The funds are there. 

TflE MINISTEoR. OF TRANSPORT 
ANP SHIPPlNG \OR., V. ;K. R. V, MO); 
W~Wf7 
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SHRI M. R. MASANI : With the 
Finance Ministry and the Government ; in 
the country. But they are being diverted 
and they are being wasted. They have been 
wasted on the railways among other things ; 
they have not used the funds but have just 
let them stagnate unused, buried in rails 
and other equipment which have not served 
any purpose. 

This is not a personnal point of view. 
I shall read from the 22nd Report of the 
Public Accounts Committee which I pre-
sented to this House on the !st of April, 
a few days back. I shall read only three 
or four sentences from the conclusion. I 
am trying to arm my hon. friend so that 
be may pick up a little more drive, a little 
more strength and a little more courage. He 
needs political courage to argue bis point of 
view. This is what the Report points out : 

" ... the planning of rail transport 
during Third Plan period was unrealis-
tic in that it was not closely related to 
actual requirements. Against an 
estimated increase of 93 million tonnes 
in the level of goods traffic during the 
Third Plan period, the actual increase 
was only of 47 million tonnes, represent-
ing a shortfall of about 50 per cent. On 
the other hand, the financial outlay for 
the Third Plan turned out to be Rs. 
1,686 crores, representing an increase 
of 27 r>er cent over the investment of 
Rs. 1,325 crores contemplated in the 
plan." 

This is the nature of the planning. The 
figure of m'estment goes awry and so does 
the figure of traffic that is supposed to be 
carried. So my Committee came to the 
conclusion that : 

"With all this heavy investment the 
capital-at-charge of the Railways 
increased from ·Rs. 1,521 crores to Rs. 
2,680 crores, representing an increase 
of 76 per cent during the Third Five 
year Plan period. The ovel'.capitalisa-
tation of the Railways during the 
period has not only affected their finan-
cial working but unnecessarily distorted 
the budget and burdened the tax payer. 
It has also disturbed the entire pattern 
of investment and development of the 
economy in that scarce resources includ-
inll valuable· foreign exchaniie were 
J;!IP>Ud ip r11-j.l prop-ammes which ~oµld 

otherwise have been put to more pro-
ductive use. 0 

as, for instance, in building roads, or cars 
or trucks to be· manufactured, and so on. 

This is the picture, The taxation on 
roads has gone on snow-balling, In the 
1950s, it was harsh, and in the 1960s, it can 
fairly be called crippling. According to 
the Indian Roads and Transport Develop-
ment Association, an expert body, the tax 
element in commercial vehicles grosses up 
to over 50 per cent of the ex-factory price. 
When we buy our cars and grumble, let us 
remember that more than half of that price 
does not go to the man who produces the 
truck or the bus or the car but it is invested 
in railways and plants like Bokaro and 
other wasteful projects which are a drain 
on this country's resources. 

Of the basic operational cost of running 
road transport, taxes account for 55.6 per 
cent-petrol, road tax and so on. On the 
other hand, according to the Keskar 
Committee, the freight on roads has not 
been ·rising correspondingly and in spite 
of all this the incidence of this extra bur-
den of taxation is being borne by the 
industry. But the shocking fact is this. 
Per ton of goods carried, the tax incidence 
-on roads-only the tax-exceeds the 
entire cost of carrying the goods over the 
railways. One element of it-the tax on 
road transpor1ation -exceeds the entire 
cost of carrying those goods on the rails. 
This shows the very great superiority of 
road transport in every respect. 

The Keskar Committee's report has 
not come up for discussion in this House 
and, judging by the busy session we arc 
having, I cannot see any hope of its coming 
up this session. I shall, therefore, read a 
couple of sentences from the conclusions 
of the Keskar Committee. The major one 
is this : 0 'That the tax element in the cost 
of operation has become a definite dis-
incentive to the healthy development of 
road transport." It is put very mildly·; 
it is put more mildly than what I have 
been saying a little more assertively· 
just now. So, the Keskar Committee 
has urged some relief where I would 
have thought that the recommendation 
should have been a very substantial 
measure of relief. This is undentandable, 
becau~~ th11J Conimittoo wat packoll wil11 
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Secretaries of the Union Government and 
the State Govemm~nts and one does not 
expect a vested interest like that to eome 
out with anything radical or revolutionary. 
But it does point out that due to the 
inferior surface to which I referred earlier, 
the additional cost of operating transport 
in our country is estimated to be Rs. 727 
crores from 1966 to I 971. That is why 
we always say that a country has to pay 
for roads, whether it has them or not. 
But it pays more for the roads it does not 
have. 

Because of this packing of the commi-
ttee with officials, it became necessary for 
two non-officials on the committee, Dr. 
Antia and Mr. Kundan Lal, to advocate 
specific measures, which the Report, for 
the sake of unanimity, was. too timid to 
think about. The specific suggestions made 
by the more understanding members of the 
Committee and the freer ones are the 
following : Relief in excise on commer-
·cial vehicles. In fact, they advocate that 
the excise duty on commercial vehicles 
should be abolished altogether. 2. Scaling 
down of excise on diesel, which has been 
goindg up every year. 3. Abolition of 
double excise on original equipment tyres. 
If these three modest recommendations of 
the Keskar. Committee appointed by 
Government are carried out, you wi11 get 
such a spurt of d~velopment of transport 
in our country that you would realise what 
we have been missing for the last Twenty 
years. 

My comments on the Committee's .find-
ings therefore arc that the finding that taxa· 
tion has become a disincentive to the growth 
of transport in the country. I also welcome 
their. recommendation for activising the 
Inter-State Transport Commission. That 
Commission, unfortunately, has been ham-
strung by various restrictions placed on 
its freedom of action. The result is, that 
it bas not been able to do the task for 
which it was created many years ago, yiz., 
to promote inter-State transport along the 
road system of our country, 

But there is one recommendation which 
I think should be given the go-by, that is 
the one for setting up another Standing 
Expert Advhory Committee, which I think 
is pointless. We know what needs to be 
·done. Even the Minister knows what 
needs to be done. It is not expen advice 

that is lacking ; what is lacking is a desire 
to be fair to road transport and the shed-
ding of the doctrinnaire bias and pre-
judice that, because the Government sf 
India owns the rdilways which have been 
a bottomless sink for our capital, we must 
go on pouring good money after bad and 
that, because road transport is not owned 
by Government, we must treat it in a 
step-motherly fashion. J do not think any 
expert committee is needed. 

fhe Minister is intelligent and knows 
the answers. The question is whether he 
has the political toughness to put across 
his point of view. I would strongly com-
mend to him that, if he wants to perform 
any service to the country while he is still 
in Government, he has the most wonderful 
opportunity. With the least effort, he can 
show the greatest result, provided he can 
pick up enough courage, provided he stops 
tilting at other windmills and devotes him-
self to attack the biggest lobby and the 
biggest vested interest in the country. The 
Railway Board is the biggest State Capita-
list monopolist in this country. It has 
been fleecing the country and taking away 
money which it has no right to do. For 
twenty long years, we have been bled by 
the Railways quite unnecessarily. This 
empire-building has gone on. Is the 
Minister strong enough to stand up against 
this biggest vested interest or is he going 
to tilt at imagin1ry windmills that do not 
exist ? This is the challange I put to him 
and I hope he will answer it in his reply. 

SHRI NARENDRA SINGH MAHIDA 
(Anand) : Sir, Indian shipping has a very 
vital role to play in our commerce. Before 
coming to the subject, I would like to 
draw the attention of the House to the 
fact that shipping is not new' to this land. 
Even in Vedar there is mention of our art 
of shipping and voyages to foreign lands. 
It was the great Kautilya who had very 
wisely mentioned the art of shipping in his 
Artha Shastra too. The great· AleKander 
who came to India went to Macedonia in 
ships built by India. Very recently, a 
naval dock was unearthed at Lolmal in 
Gujrat, the yard's· dimensions being 710 
feet by 120 feet. 

All this shows that India is not new to 
the shipping industry. Later on, during 
the Mogbul Period, even the great Akbar 
in his famous Aiee1i-e-Akbary has mentioned 
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about 40,000 vessels in Indus river alone. 
This shows the size and growth of shipping 
in India. 

Coming to recent times of the East 
India Company, many ships which fought 
the battle for Britain including the great 
Battle of Trafalgar, were ships built in 
India. The House of Wadias in Bombay 
had built about 352 ships for the East 
India Company. Even the Sultan of Turky 
had formed that it was cheaper for him to 
build ships at Dacca in India than iD 
Alexandra. This shows that till the 18th 
century we were foremost in the shipping 
world and it was only after the advent of 
mechanically manned ships that we 
lagged behind in the new world of ship-
ping. 

It was oniy after 1919 that the Indian 
shipping industry began its progress and a 
great part was played by the Scindiils in 
that the first ship Liberty went from India 
to England in 1919. That we have been 
celebrating on the National Maritime Day. 
So our history begins from vecy recent 
times, from 1920. 

Coming to 1947, we owned a tonnage 
of about 1,92,000 GRT. In recent times 
we have increased it to about two million 
GRT. That stride has to be continued. 

The great trouble now in developing 
our shipping industry· is the paucity of 
foreign exchange. Our worthy Minister 
has envisaged a ta1'!1Ct of about fiVe million 
GRT by the end of the Fourth Plan. It 
is a very worthy tatget. I would like to 
quote here from a note that I have with 
me where it is said : 

"The cost structure of Indian ship-
ping is very competitive. In fact, it 
has been acknowledged that Indian 
shipping is more efficient and economic 
than shipping in most of the maritime 
countries in the world. In fact, Dr. 
Sturney, a noted British shipping econo-
mist, has stated that in 50 years' . time 
India will have one of the largest fleets 
simply because she is the most compe-
titive country costwise of the maritime 
countries in the world." 

Keeping this in mind we should now con· 
ccntrate on how to earn foreign ex-
change. This is the only industry where 
you start earnin& forei&n exchange from 

the beginning itself. The moment a slllp 
comes from foreign land here or whon we 
carry some cargo from het'e to fDTel*'1 
lands we begin to earn foreign excbafllll. 
No industry in India can earn that Miieh 
foreign exchange which this shippini 11\dtlll-
try does. We earn about Rs. S5 crores ·a 
year ill foreign exchange. 

But the difficulty in buying ships is 
obtaining credit. We used to have 
Japanese credit facilities. That is not now 
available. Even U. K. and West Germany 
are offering us short-term credits but they 
are not suitable to us. 

I have a letter rroil\ a representative or 
tbe Japanese flrtn. It is goi>d news and I 
will pass it on to the Minister. They are 
offering us deferred paydient of eight to 
ten years. 

So, if Japan offers us this facility, we 
can develop our industry to the extent We 
want. The only country which is accept· 
ing rupee payment is Yugoslavia, a small 
nation which has de•elopcd very fast after 
the war. If Yugoslavia and Bulgaria can 
offer ships, India with its size should be 
able to do much better. That is why n 
have decided to develop a second shipyard 
at Cochiu. I would request the Minist>er 
to press upon the Government to sipeftd 
more money on the Cochin shipyard. Un-
less we carry our own goods to foreil!lll 
countries or foreign goods to our country, 
we cannot earn much. 

Our target of attaining self-sufficiency 
will not be possible because we are thiok· 
ing of spending only Rs. 267 crores durin& 
the Fourth Plan while the freight that we 
paid io 1966-67 alone came to Rs. lt6 
crores. Probably we are spending more 
than what we are earning. This wiU be a 
losing trade unless we concentrate on 
building more ships. 

Ship-building requires machines also. 
Unless we build our own tbachiries, it will 
be dfflicult to 'build ships. Both h!ive ti> 
go side by side. I atll v~ry happy to know 
that the great concern MANN is thillking 
of ha• ing a collaboration firm for starting 
the manufacture of marine engille'S in Indill. 
Unless ship-building and btlilding (If 
marine engine are co-ortliolrted we will nett 
be able to have s-ufficient ships to cope 
with the world trade. 
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Shipping world is a conservative world. 
It is not easy to enter into that trade. The 
Conference System is a very tight oiie. We 
have noticed only tecenrty in the UNCTAD 
cOBference that the undeveloped countries 
COQld not impress upon the developed 
countries to spelld more on sbipping. 

We must lea:r11 from small countries 
like Norway and Sweden and Greece. 
Norway has such a chartering system of 
ships with so much details that one Nor-
wegian representative who attended the 
UNCTAO conference informed me, that 
tbeir ships which are in the ship-building 
yards, they can sell them now to be 
deUvered after 8 years, because dleir cbarter-
iitg system is so perfect. They can make 
calculations and sell ships so much in 
advance. So, we have a lot to leam ftoiil 
tlle'lle small comrtril:s -as te how they have 
developed their shipping. 

We have a Shipping Development Fund 
Cominitt·ee in our count'l'y. 'Since this 
CcHnmittee requires more rupee funds, I 
would earnestly request the Finance Minis-
ter to put more funds at the dispt>sal of 
this Committee so that the development 
of shipping may not be retarded. 

1 am very hapPy thll't our Mtnifter 
invited a Natiofilll Conference some time 
back on shipping ship-builders and ports to 
see how we can dcM:lop our shipping. It 
is a laudable objective. I must cqratt1-
late Professor Rao for his valuable contri-
bution to the shipping world. This is the 
ftt&t time in ·India that he has high-litbted 
the need for coordinated effort and I am 
quite sure that the Minister, with his 
energy. push and laudable thinking·, will 
put all oor ~chemes Into action. 

l <mly want the House to press upon 
the Minister of Finance to give us more 
funds, because when we met the Finance 
Minlllter he said that rood is more idlpC>ttUt 
than shipping. Ir the Finance Minister 
were here I would have said that to bring 
fol:la frotn fo~ coon tries we want shijla. 
The percootqe of coods carried by our 
ships is only 13 to 14%. Normally, a com-
pWDy -carries 40 to So per cont of Its ti'ltdt 
uitdtr ks Bag. But we heve reached ooly 
a figure of 13 to 14 per cent, which is not 
much. Even to carry our food 'ftom futeigll 
cGUDtrios we ~ more llhips. 

To have more ships we must have u 
llttle money at our dispasal. 

SHRI PILOO MODY (Godlril) : Aad 
more ministers. 

SHRI NAltENDltA SINGH MAHIDA: 
I would press upon the. Minister of Fina~ce 
to give us More finances. The llouse 
should also assist us l'Jecause. after all, the 
prosperity Of the country depend! OD trade 
and trade is always oil export. Trade is 
never developed by imports alone. So, 
in order to export we must have mer. 
ships. Unless we export the country will 
not prosper. So, my hutnble request to 
atl the Members is to see that we -clevelop 
our export industry and when we develop 
our export industry we must have more 
ships to send our gOOds to foreign 
countries. 

I again request all the Members here, 
because DeTbi is tar off from the sea, to 
know atld 'learn more about stlipplng. Unlela 
we become a seafaring nation we will not 
become powerful. We have very large 
seas around our peninsula-·the Bay of 
Bengal, the Arabian Sea iu the Indian 
Ocean. Unless we concentrate on our 
shipping, we will not be able to prosper 
as we desire. 

I thank you for giving me an opportu-
nity and I wlsh our shipping indttst<ry a 
very happy and usefQl time. I support the 
Oemands or the Ministry. 

~ TI'f ~ ~ (~m) : 11m:· 

~~~.~~qi!; 
~-~ll>'t\'ifl'Gllll t. \'RI".,. w 
;i;'i;~~~~ $ffifi~fil;"~ 

"'•~rprt1~ ~ ~ 
it fl.ii' iflf 1ftor l.fir it ~ -rn ffi1f im.-
~ ~. ;;r;r !lt;- ~~ ~ it ~ lf1f ~ 
itm11a:ifrl'T~t1~~~ 
it-n-~Jf~if;~ ~RT~~l 
~~ ~ ~ lITTfT1ITTr it ;;fl-~ 
~. ~ifil~ ~ ~ ;i;vrr ~ t 
~~wifimiR<r~~.-~ 
~ ifORft Of! ~ t I ~fq;;i; it ~' 
~ ~ ct+4'l:f·i'!,~ ~ ;;rr ~ ~. w ~ 
q~~~~~t1 ~ tm 
it~ llil' 11\'P!;;r ~ ~ t. ·~ 1!'rol-
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['51'r".l1f~~] 

~~<AT~~~~~ f.I; 
im ~ om lfT ~ ~r & ~ omrr ~ 
m ~ ifi ~ lf>1 "1"~11" lfiT ~ f~T 
;;rfll, w lf1m: lf>r ~ ~ <l~t lf>1~ 

~T ~l ~ I ~ 'R :;i) ~fil:ilf>" ~ Cf~ 
~ ~~~.~iii" fu7< ~~ 
v.rr~~W"<'llfi:rirt fu7< ~
mfHT ~\if ~~ ii' ~ ~fil:ilf>" 
~""1~,f.,4fo1 m ~ ;;rfll ITT w ~ ~m 
lf>1 ~ ifgCT~ ~~~~I f;r« ~ 
h'~ ii' irITT ~ o;ITT: ;;nf;:ft ii' ~ w 
lf1m: lf>1 ~~ w nr.r ~ ~ ~ 
iii lf>T!liT ~ flr.rnr ~. \i<ft lf1m: lf>1 
~~~~t~~IW 
qTI: ~ Clff'1 ~ ~ I . 

~~;;i)~~~ ~ '!iT'!IT 
~ ~ zyr ~I ;am~ iITT'~mr
~~ ~. el'~ 4''tGRT iRW <ft 
~~~q;pm~,lf>1'! ~ lf>1'! ~ 
~-'!lf iii ~ ~ ~ q;rim ~FIT I ~ 

qif ~ f.I; f@ft ~ 1fiITTI" CT'!> m- ~. ~ 

~;;rn:r ~ 'R '!"'" ~ 'ffir4't ~1 <f.f 
~ I i11:"1"Tff if; ~ ii' it ~ ~ ~ "ITCft 
t I ~~'iif ~ ~-lf'Elf m ii' 
1liRft ~ ~ ~ lf>1 '>11 ~ CfTlfT 
~;;mrr~.~'R ~ ~ ~ ~ 
~'ffir4't~;;f)~~ ~ ~~ lfT 

~ ~~ ~ ~ ~lfT Wlft """'FT 
~~r~tf.;rl;1"lfi'Tif('f~ ~~ 
~f.l;ammrt~it~ "lft irT<; ~ 

~'R~~~~~~ 
<;ff qm ~I 

15.35 llrs. 

[Sbrl C. K. Bbattacbaryya in the Chair] 

~~~~-'ifT l~t<n:lfil"t ~ 
~ ~11qr, mt ~ ~ ll'i1i ~ 
~!lllT'flf>1~~~1~ ~ 
~ ~ ~FIT <n: m ii' "l1i ~. l1fm iITT: 
~;;r;ritmJR~~~'lll~ lqfm 
Q:mlf>1'!r~ii'~~I W ~ ~ 
lfil 6lfTif ~T ~ ~ I 

~<rm-~~ m ii' m4'T 

~ f.I; '>11 ~ <A' ~. ~ ~ lf>1 '!!'It 
~r ~. '>11 ~g- ~~ ~. ~ 
<n: lfi'T~ "'fir .rn ~ ~. ~ ~. m ~ 
~m- iii ff'ift ~ ~ ii' if;fo.ITT: m 
~1wf<'rit1ro~~f.I;~ ~ 
iil~t~it~'f~~ ~if; 
~ ~ ~-'mr if>" ilTU ~ 'llTlfT 'l!Tll, 
~ ~ ~ ~ ~ ~eil iii il"'fT4'T ~ 

~I 

'f>"lft-lf>"lfl ~ m ITlfT ~ f.I; it '>11 
~ ~ \ilfct ~. ~ ii' ~ ~ <JG[-

;ftfuil; ffiq ~ 'llTllT ~ ~. '>11 qq;ft 
-i:r;ff ~ 'ltf.t <'Int ..,,. ~ iii ii;~ 
~~~ Cflqf ;;{) ~ ~~..,,. 
m'-1" ~err ~, :a'f ~) ~l~ ~llT lll'Tc!T ~ I 
~"1" 'f<'rit ~ lf>1 w m;:: "lft ~ ~ 
~I 

11.~ ~ ~ "lft m ii' 11rt ~ f.F 
f.F"1"r 'Fllf lf>1 ~ii" if>" f"1it mor m t f<'rit 
~) We~ "ITCft ~. ~ ~-~ ii' 
r~ ~ !ll"°h: 31 irN iii lilClf ~ ;;oar 
t•Q:m~itmormt~lfi'T cr'T'f 
$rii' ~ lf1m: f.FlfT 111111', ~..,~ 
t ~ w lf1m: ;i;r ~ J!Tlf: m ~ 
~~~~~t.f.I;~ 
tRrr '1!'lf fil;lfT lll'TCIT ~ I m<'I" 'l1<: if>" f<'rif 
'>11 .m ~ m t f<orii ron- 'llTITT ~. 

lll "lft m it mlfT ~ f.I; ~~r ~ lfi'T <lft cr'T'f ~ii'~~ 111111', 
'R~~~ifl1~1ftm~m \'ll~~f.l;~~lf>1~. 
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~~~~i't,ilfipll'~~ ~iii' 
llq1f ~) ~ ~ if>'1; m I f.im '1iT 

~ ~ ~rer ~ fl!;' ~ ~ l'l"ift m 
~ ;;mft ~ ~ il'QC!'m ~~'!ft~ 
\iITTrT ~ I ire ~ ~ fl!;' ~ m~ Olfl'i'f 

~~~~a~~~~ 
~~f.im~fil;'~~mr~ 

~~~~I 

~ ;ft''lf '!>'l' mT it~~~~ 
~mim~tl;;ril'~ ~ '!\') 
il'i'fR iii' f.rif ll'~ e:"r ~Tar ~ al ~ ~ 
~ ~ ~Ts '!\') il'i'fRT ~ 'fi1: fG'l!T 
\iITTrT ~ atfT ~ °{)s '!'<: ~iffir ;;ft film 
lfT eforo i[Ta"r ~. '3'i'f 'l\'T $ fG'l!T ;;rreT 

~ I ifa'f;;rr ~ i[lar ~ fl!;' °{)s al il"if ;;mft 
~. ~ ~ ti{ ~Ai<f; ~ ifll:T 'ITCl'T I ~ 
f.rif ire~~~ fl!;' ~ii' ~ ~ '3'i'f 
fWf.r'i ... 1 i1"11<7, r,;m ~ f;n m iii' m iii' 
~~mcrr~~l~'l'~'l\'T 
~ ~ ~ Slitff'l'fldl ~ 'l'Tf~, ~ ij;' 
ilR °{)s ififfift ~ I 
~ 'fll:)<:it, mr qq" ~o U'l'~ 

ii' 1:% ~ fG'l!T tfT f.imit ~~ 'lill:T 'fl' 

fl!;' 50 ~ m '!>'l' ~ lITTITlITTf ~ 
~~~,il'il'~~'l\'Too m ~ 
~ gmfll;'~ij;' f.rit ~ lfi'f ~ 
~~~~~l~ili'~"'f 
it lfllT SflTRr gt ~. ~ itl' 'liW ~ 
~ ~ fir.ft ~ 1 lhrror 'lim ~ fl!;'~ 
~ ~ lli1' ~ ~ ~ <'ll1J: '!ifif mfil;' 
m~twe:~~'liT~ i;mf ~ 
\ifTlf I ~ 5fll'~ ~ <if ~ ~,'li'f 
'liT~~~,~~itll:1'1'~et ~-
~ ;;frr.r ~ ~. 'l'll:f ~i ~ 
i'fll:1~1 ~ll:Tlfi!~b:~~~. ~ 
mi:r ~ lli1' {~ 'TI: if<:l1I<: ~ ~~"r 
~,'3'i!''l\'T~~~~rn 
~.mr~f.liit ~ ~ ~'l"i'liT 
~ 'ti\ _~ii atfT ~ wf.r;ir 1mef ~ 

. irm it ~ ~' 'l'll:f lITTITlITTf itl' OlflR'tf"T 

~ri I 

~ m it ~'lil 'ff!' lfiT'lit ~ t-
w rn OlfTi'f ~i'fT ~ ~ ~ I ~
<:tllf atfT ~ ~ &i'?ff it ~ "ll>'T 
ifl"r '!iTl!IT ~ t ~ rn ~ ~ ~ 
~ '!>'l' \11'1~4iflal ~ I 

~ ;rd~ ~ (~) : ~mfu 
$it; gr'lfi 4TQTlfra \lh: \ifll:T;;ro;IT itl' 
~t~~it~ ~ ~ 
il° "1f.t fflr<: ~ ~ I ~ ;mr ~ ~ f.I; 
~~it~;i;rf~~ifll:r~I 
mi:rfufi efo;e ~. Oll'T'ITI~ ef~ ~ ~ 
i:rrf!{ll'f 'l\'T ~ ~ ~ \'fR ~ \ilR '!>'l' 
~ ~'!ft ;;i-~ 'liT i[Ti'fT \It~ ~ I 

tro'<J m it 46 mar ~ fl!;' w ~ iii' 
ITTT>il'l[l"if iii'~ qa- ifll:r oim'!l"ii 
~~,~~~f.l;~~ij;' 
f.:nITT!r it e:r ~ ~ 'l'!trif orirn ~ ~ 
~ '!iT v.rr 'll'T \ltlM~4ifl & I f,,.~ 

~ ~ ~ it ~ ifl"r iflifi f{ '!TI: 
~ ~ ~ W'f *1'TlfT al ~ iflT'6t 
im~it~~ ~m ~ lli1'1 
~~~~~~mit 
~~~~m il"f ~ tfT 
~~~ili'~ili'iflTlfii'm~ 

tfT I~ ~T'liT .ftm:ir ~T 
ITlfT ~ 50. <'fRll' e;f 'liT, ~ irifl ~ t ~ 
~it ro m.fl' ~ , ~ m~ it ~ 
'liT~~·~ ~ m.rm ~~I 

gri£ ~ iilTd' ~ iii' tmrT4T"l' ;tl' 
\l"Rf'r ~ I mr >rm mR: ii;' ~ ~ 
~41 iffir ~ .~ m ~ itt ~ 
it<ft ~-~>rm~~ w 'ff!' ~ 
iii' ~ ~ iii' lfTetTlfrn iflT ~ ~ ~ 
~ ~ ~ ~ aifl <jfil"ll"J;<iifl 'l't-r.i' 
'liT ~ 1lm4"'ti iffiT t I lll'T"I' ~ it 
i:rprrar t fir; ~ flr if ~ ~ 
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~ I irtcff ~ 'liRi'f 'l'>f ~~ ~ ~ it 
~ \kllt<i~4'1i ~ f.i ~r ~ ~ n: 
·'.l""~~~fil;;f~~~'liT 

~~1 :om!T~I~ lm~t 
Ji!; lli1J '° 'till' ;;r) ~-~r i1ft4t f <.;s n:, 
~~~"'1" ~~;;r~it;~'l'>T 

m~ ~ ;r:rrit~'~""' 
AFR'~~~~~' 
~ ~ l!,'li; ~ ~~ ii!m!T ~ 

fil;' ~ ~ ~ ~ ~ ito il'o 
!J;o ~ <rit'i!' 'Nffi° ~ I ~ ~ ~ ~~ 
~ ~ mill~ 'fi'U<r 40 ~ ~ ~ ~ 

9;1h~~~r ~~ ~ ~~ 
'liT l!ili ~ 5J<f"'l' ~1 g I "fif ~ 'I"':: 

lfitlr'ir 'ff ~er '-IT, cr.r ;;il ~ "<T, W 
wr llflijf m ~ ;;riffil; ~ n: ;;rm 'liT 

~~rri:rr~1;;rr ~n: ~ ifi 
~ if( ~ o.ri\' mrrfuft "'1" ~'"' ;;rm ~. 
~ n: <'!1lr <m; ~ ~ mm ~
~ 'lft~~,~~~ifi' 
m{ m 'ifiil ~ 1 wr.rit 'li1J \\' 'li1J 

~ it 'I'm' ifi'T ll<l"<f ~ ~ ~ ~ 
~·~~~;;ilf<I;~ 
~~q~~~~~~t ~iii 
m (t ~ "ffifi ~ ~. "'1-r mwr ~ ;to 
;rTit f ~ <ffi'<:: ;;rrff ~. ~'I"'::~ ~ 
~ ~ ~ I ~ ~ 'U'lflTiilT ~ 
lliT~it~fil;'4!ITn:~r~~ 
.. ~ iil' VI' m ifi'T ~ o1'f ~ i1'~1 
~l~lro ~« ~ ~111; 
~W~Qt'liT oT'li ~ 'fi"t I~ 
'1T'I' m: lff{if ~ fuit ~ ;ri' ~ 'I"':: 
~ '!"(or~ ;tl' m ifi'T ~ ii!m!T 

~I 

~ ~ irit 'liITT: 'li6"TT ~ I mi<'r ~ 
·~~~ifili~-;;rT 'l"fIBl w~ 
~~fil"I'~~ ~ ~ ~ ~ 
.fif"l'~'lfta-t~ '1>1i~ ~ 
1(f:~~~ ~<t>'I' ~ ~ 

~ ~ iif~ :;rr(ft l 1 ~~TI' 'fi'T ril;c « 
~~lfQ_f ~ ifi'T~"I<~ ~I 
~iro~ « r.m-r ~f.li~ 
~ 'li(t 'lilft "lft '!ft ;;rrq ~flt;;; ~ "'1" 
~ ~ m-r ;;riir ITTf.t> ~ ~ 'liT 
mw.r ~~~\ill~ I 
~ it ~-«N ~ iih: ;;rt ~. 

<fr.I' ;in- 4T m '<llif t <Ii! m ~ ~ 
~ ~ ~ <r'F ii°'!> affl; ~ 'i~ ff I 
~ '!ft "lj~m itl' efise ~ m ~ 'lfi<IW<li ~ 
Ai ~m:u \!l'f.r, <AA ifi'T ij'f1!'fiT <I' W4 

~ ~ «tll".ft ~If':~~~
~ m~ ~;;rr ri1 wifi' fut!; 
it~ ~~4 « ~ ff 0 '1T f.li <Ii! w 
!!ITT: UiR\' ~ WAT ;;in'!' ~ ~ ~1 'I' 
~«"lfr~'¥1'~~~ifi'T 
f;:mWT;i;i'1 ~..,.~~ ~~ 
tft<lT'l'>f~i't'f""'1' ~w~~-~ 

if m<r ~ ~ iti'T 'i!Wf m ~ ii: ~~ 
~ 4ft ~ ;;m'IT ~ iJt $ll'f ~ ~ 

fit;~ 'liT ~~~ « !imfR i!IT 
'lft~~~~ I 04T'fTfu; ~ 
m fiRr ~ i:mrr4Til' 'fi't ~ it; 
~ ~~ 1~oirrm:'l'>T m-~ 
'l;fu'u;~t~ '!ft~ 9;1J<M'lidl 
~·iroF-IT~~fii~l{"I' ~111; m 
~~~~~~.~. ~ ~ 
~rofu> ;i: q;:q- ~1 ~ ~ ~ ~
~ iR a1 ~ ~ it lITTfT1mf 11rr ~ 
~'lft'lf~~ Clff'f~ mr~ 
~~~'l>T~itf~~·. 
~I 

&flfl.J KAMALANATHAN (Krishna-
girj) : Mr. ChairlJlan, at the outset, I have 
to remark the allocations made for this 
Ministry appear to be very meagre to cope 
with the present-day needs of roads and 
shippin~ traffic. In spite of the huge 
revenue collected throu11h road transport, 
Governme1J1 still appear to be thinkin$ 
in the ~ame old orthodo~ manper, namely, 
ibe developm~I!! pf rp11d ~om~UJJication~ 
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[Shri Kamalanathan] 
is of secondary importance. In any talk 
or proposal for pruning government 
expenditure due to financial stringency, the 
axe never fails to fall on road and road 
transport development grant. 

Many of the proposals made by the 
Government of India are yet to start. 
With particular reference to my State, 
Tamil Nad, I want to present the follow-
ing facts for the consideration of the 
Minister in charge of Transport and 
Shipping. 

During the last 15 years, the Govern-
ment of Madras have been pressing for the 
construction of an East Coast Road con-
necting Madras with Cape Comerin along 
the coast in continuation of National 
Highway No. 5 which terminates at 
Madras. In 1965 the State Government 
had forwarded a preliminary estimate for 
Rs. 14 crores for the project. The total 
length of the proposed road is 450 miles. 
The. State Government requested the 
Government of India to put .this road in 
conformity with national highway stan-
dards. In spite of the best efforts made 
by the State Government, the Government 
oflndia appear to be thinking in a diffe-
rent way. It appears the Government of 
India are not willing to take up this pro-
ject on the ground that this road runs 
almost parallel to the existing National 
Highway No. 45. I am strongly of the 
opinion that this contention of the Govern-
ment of India is not correct. Of course, 
for a very short length upto Villupuram 
it runs parallel to National Highway No. 45, 
but after that point the existing National 
Highway No. 45 runs interior, far away 
from the coast. 

Evt.ry }ear, as a regular feature, the 
east coast road or Madras is affected by 
cyclones in the month of October and 
November resulting in complete break-
down of the communication _facilities. 
Therefore, an all-weather road is very 
essential to alleviate the sufferings of the 
people living in the coastal belt. 

Moreover, the proposed coastal road 
will connect the harbours of Madras, 
Nagapattinam and Tuticorin and will serve 
the most backward area of Ramanath a-
puram District and will help moving the 
~~ pro<lµc9• tq ti!~ marketins ~lltret, 

It is really surprising to note that the 
Government of India considers a gravel 
road in this area as a road. I do not 
know how for this gravel road will serve 
the people in the area during the monsoon 
period. I request the hon. Minister kindly 
not to repeat the note put up by his 
office. 

I can quote several instances where the 
Government of India have financed the 
construction of roads which are parallel to 
national highways. I should not be mis-
understood as being against them. 

MR. CHAIRMAN : That will take 
the hon. member's time. It is better he 
takes up his own point. 

SHRI KAMALANATHAN - While I 
agree with these proposals, the Govern-
ment of India must also consider the East 
Coast Road for economic considerations 
to develop the backward area, by taking 
up the project under the Inter-state Eco-
nomic Development Scheme. 

Yet another project banging on un-
decided for the last several years is the 
construction of a road bridge, the Pamban 
Bridge, connecting Rameshwaram islands 
and the mainland of India. While inaugu-
rating the Tuticorin Harbour Project, our 
late beloved Prime Minister had stressed 
th' importance of the road project to 
Rameshwaram. but after his death I under-
stand this project has been given low 
priority. 

While commenting on allotments made 
to Tamil Nad Government in respect cif 
grants controlled by this Ministry, I 
regret very much to point out that the 
allotments made during 1967-68 are very 
meagre. Initially they have given Rs. 4 
lakhs and subsequently they raised it to 
Rs. 5 .lakhs. .Government may say. there 
are no works and so the allotment was 
not given, but who asked them not to ·take 
up the execution o> certain projects sanc-
tioned by the Government of India. Is it 
not a fact that the construction of the 
overbridge near Tambaram on National 
Highway No. 45 sanctioned by the Govern-
ment of India in 1966 because of the 
pressure of the Government of Madraa 
Wllf lleferiW t>r 1111 order of the GovellllllClll' 
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of India ? Is it also uot a fact that a 
bridge on National Highway No. 5 near 
Madras sanctioned by the Government of 
India was not taken up for execution for 
want of clearance from the Government 
of India 1 There is no use of sanctioning 
it on paper and not executing it. The 
allotments given to Tamil Nad in respect of 
E & I and CRF (ordinary) Reserve schemes 
are very poor, and I am forced to believe 
that the reason for the poor allotment and 
and resistance offered by the Government 
of India in sanctioning the projects is due 
to the existence of a non-Congres Govern-
ment in Madras State. 

I have been hearing about the Sethu-
samudram project for the last several 
years, but no tangible results have yet 
come up on the horizon. I understand 
that the detailed investigation of the project 
taken up in 1965 has been completed but the 
project report has not yet been finalised. 
This project is being postponed or delayed 
indefinitely, and this kind of delay in taking 
decisions will create doubts in the minds of 
the people about the sincerity of the 
Government. So, I request that the pro~ 
jcet may be taken up at least during the 
Fourth Plan. 

Finally, while thanking the Government 
for giving the green signal for the Tuticorin 
Harbour Project, I have to express my 
disappointment because of the poor allot· 
ment made for the project in the current 
year's budget. At this rate of allotment, 
I fear Che project may drag on for several 
years. For the early completion of this 
project, I request the Minister to again 
review the allotment made and see that 
some more allotment is given to this 
important project. 

I am glad to know that the Minister 
is taking keen interest in the development 
of rural road. From my experience and 
as a membor representing Krishnagiri 
constituency, mostly consisting of back-
wa.d hill area where the rural population 
are hot having the basic amenity of road 
communication, I request the hon. Minis-
ter to include some of the projects in 
Tamil Nad in Dharmapuri District under 
the project for improvement of national 
roads. 

16.00 hrs. 
MR. CHAIRMAN : have an 

announcement about the cut motions. Hon. 

Members may now move the cut motions to 
Demands for Grants relating to the Minis-
try of Transport and Shipping, subject to 
their being otherwise admissible. 

SHRI Y. S. KUSHWAH (Bhind) : 
beg to move 

That the Demand under the head 
Mercantile Marine be reduced by Rs. 100. 

[Failure to develop mercantile marine 
to meet the requi~ments of the country 
(35)] 

SHRI RAMAVATAR SHASTRI 
(Patna) : I beg to move 

That the Demand under the head 
Ministry of Transport and Shipping be 
reduced by Rs. 100. 

[Failure to effect economy in the 
departmental expenditure (36)]. 

That the Demand under the head 
Ministry of Transport and Shipping be 
reduced by Rs. 100. 

[Failure to reduce the number of 
secretaries (37)] 

That the Demand under the bead 
Ministry or Transport and Shipping be 
reduced by Rs. 100. 

[Failure to increase the amenities given 
to class IJJ and class IV employees (38)]. 

That the Demand under the head 
Ministry of Transport and Shipping be 
reduced by Rs. 100. 

[Failure to check the misuse of staff 
cars (39)] 

That the Demand under the head 
Roads be reduced by Rs. 100. 

[Need to augment the Central Roa1I 
Fund (42)] 

That the demand under the head Roads 
be reduced by Rs. 100. 

[Failure to intensify the construction of 
central roads (43)] 

That the Demand under the head Roads 
be reduced by Rs. 100. 

(Need for expansion of the central high-
ways (44)] 

That the demand under the head Roads 
be reduced by Rs. 100. 

[Failure in spreading the net work 
of central highways in all the corners of 
the country (45)] 
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That the demand under the head Roads 

be reduced by Rs. 100. 
[Failure to pay special attention to-

wards repairs of national highways (46)] 
That the deman'd tinder the ·head Roads 

be reduced by Rs. 100. 
[Failure to pay adequate attention to-

wards construction of border roads (47)] 

That the demand under the head Roads 
be. reduced by Rs. 100. 

[Need to extend the construction work 
of border roads to strengthen the defence 
arrangement of the country ('48)] 

That the demand 1lnder tlle head Roads 
be reduced by Rs. 100. 

[Need to pay utmost attention towards 
the maintenance of border roads (49)] 

That the Demand under the liead Roads 
be reduced by Rs. 100. 

[Failure to pay adequate attention to-
wards niaintenance of national h'ighwll:Ys 
(50)] 

That the Demand under the head Roads 
be reduced by Rs. 100. 

[Failure to pay adequate attention to-
wards development of roads (51)) 

That the demand under the head Roads 
be reduced by Rs. 100. 

[Need to speed up the work of con-
structing approach roads of national high-
ways (52)] 

That the demand under the head Roads 
be reduced ·by 'tls. 100. 

[Failure to sanction new works relating 
to national highways (53)) 

That the Demand under the Head 
Roads be reduced by Rs. too. 

[Failure to grant adequate funds for the 
deVelopment of national ·highways (54)) 

That the Demand under the Head Roads 
be n:duced by Rs. 100. 

l.Failure to pay maximum attention to 
construct lateral roads (SS)] 

That the Demand under tbe Head 
Roads be reduced by Rs. 100. 

[Failure to provide funds for the ex-
ten'Sion of Inter-state roads (56)) 

That the Demand under the'Head Roads 
be reduced by Rs. 100. 

[Need to further extend the inter"State 
roads (57)] 

Trans. and 'Sh'/pptng) 

That the Demand under the Head Roads 
be reduced by Rs. 100. 

[Failure in preparing a scheme for con-
structing a bridge over Ganga at Patna 
(58)) 

That the Demand under the Head Roads 
be reduced by Rs. 100. 

[Need to construct a bridge over Ganp 
at Patna to connect North and Soutll 'llihar 
(59)] 

That the Demand under the Head Roads 
be reduced by Rs. 100. 

[Need to construct a bridge over Ganga 
at Buxar (60)] 

That the Demand under the Head Roads 
be reduced by Rs. 100. 

[Failure to grant more funds to States 
from Central Road Fund (61)] 

That the Demanll ·under the Ht!ad 
Rbads be teduced by Rs. 100. 

[Need to give inore grant to States filr 
road 'buiidii:tg wor'ks from Central 'ltm11! 
Fund (62)] 

That the Demand under the Head Roads 
be reduced by Rs. 100. 

[Need to increase the allocation of 
Rs. 400 lakhs in the Fourth Plan to States 
from Central Road Fund for road building 
works in States (63)) 

That the Demand under tile Head Roads 
be reduced by Rs. too. 

[Need to icrease the allocation of 
Rs. 19 crores on building works fllr the 
five years ending in 1970-71 under ·Central 
Road ·Fund atlocation (64)) 

That the Demand under the Head ~er
cantile Marine be reduced by ·Rs. 100. 

[Unsatisfactory transport arrangcmcnts 
for Haj -pilgrim (65)] 

That'the Demand ·under the -Head•Mer 
cantt1e Marine be reducod by R's. 100. 

(Need to step up maritime' trade (66)) 

That the Demand under the Head Mer-
cantile Marine be reduced by Rs. 100. 

[Failure to dev:lop minor ports (67)] 
Ttr.it the Demand under ibe lldall Mer-

cantile Marine be reduced by Rs. JOO. 

.[Failure to check thefts at ports· (ii8H 

That the Demand under the Head ·Mer-
·cantile Marine be rcdUted ·by Ra. too. 
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[Failure to improve unsatisfactory 
arrangements at ports (69)] 

that t'he Demar.d under the Head Mer-
ca'ilrile Marine be tedtJCed by Rs. too. 

[Need for arly completion of d'evelop-
ment work of major ports (70)] 

That the Demand under the Head Mer-
cantile Marine be reduced by lb. !00. 

[Failure to build merchant navy satis-
factorily (71 )] 

That the Demand under the Head Mer-
cantile Marine be reduced by ~s. 100. 

[Failure to make the cool!l~ 11elf-ile-
pende11t in buitding lilerchallt avy (72)] 

'MR. 'CHA111."MJ\N ; 'rbe cut moltions 
are B-0 now 'before 'the Hofie. 
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SHRI S. K. TAPURIAH : Then why 
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llftto fo ~: ~~~ 
~!f;f~'!Aft~~l 

There is no paueity of funds. Why ia 
he giving a WTOll! amww ? 

MR. CHAIRMAN : The difficulty is 
that the hon. Member's estimate or tile 
funds may differ from the Government's 
estimate. 

SHRI S. K. TAPURIAH : Let him 
deny that the figure I give is wrong. The 
Otwemtnent tets evefy year as. 425 crol'llll 
by way of road tax. 
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"It will be seen that States, by and 
large, spend more on road maintenance 
and development than the revenue they 
realise from the road transport industry, 
though there is a considerable diver-
gence between the States. In the case 
of Central Government, the expenditure 
on road development and maintenance 
is considerably less than the revenue 

. they realise from the road transport 
industry. As against a revenue of the 
order of Rs. 232 crores during the year 
1964-65, the expenditure incurred by the 
Centre on road development and main-
tenance was only Rs. 67 crores." 
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~ R;r srfu f~ iffil"{ ~ ;;rr ~ ~ 1 
~~~~mit ~ii~~ 
it ;;it Fmi ift- ~. ~ ~Til"ll', qrq- l!l't 
~~f<fi~Cliili fu'li~' ~ 
srfilw ~ ~ ~ ~ mu: '!"<: <tt Oii'· 
~ ~ m a1 'flTr ~1 f4~•c#i!' 
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SHRI R. S. ARUMUGAM (Tenkasi) : 
While I support the Demands for Grants 
under the control of the Ministry of Trans-
port and Shipping, I want to say a few 
words. 

First, I take up the Tuticorin port• 
which is older than Madras. Among the 
exisiting minor ports, it stands first in 
trade in India. It is ideally situated. 
It has never been affected by cyclones. 
Government have decided to make Tuti-
corin port a major port and have sanctioned 
Rs. 5 crores in the Third Five Year Plan 
out of a total estimated cost of Rs. 24.40 
crores. Shore works comprising of cons-
truction of staff quarters, roads and bridges, 
water supply, sewage and electricity and 
the railway access to the harbour were 
completed in 1965. Although the off-shore 
work of north and south breakwaters have 
been completed for 1000 metres, nearly 
3000 metres long are yet to be completed. 
I recently visited the project and I f0und 
that the progress was very poor. This, 
year, Government have sanctioned a sum 
of Rs 1 crore, as in the revised estimate. 
Out of Rs. 1 crore, only Rs. 57 lakhs would 
go to the works and the remaining would 
go to establishment and other expenditure. 

The officers are very anxious to com-
plete the project according to schedule. 
How will it be possible to do so with this 
meagre allotment of this year ? I would 
request Government to allot at least Rs. 4 
crores in all this year. 

On the Tuticorin-Tirunelveli road an 
overbridge is being constructed on the 
harbour railway track. With forethought, 
anticipating future train traffic to be more, 
the overbridge may be conscruct~d for a 
double railway line there. 

Meanwhile, I request the hon. Minister 
to visit Tuticorin as early as possible. Last 
time, the hon. Minister bad postponed 
his tour. The citizens of Tuticorin are 
very anxious to welcome the Central Minis-
ters. I request him that he need not please 
cancel the future programme. 
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lShri il. S. Anmmgaml 
Now, I want to say a few words about 

the Sethusamudram project. The Sethu-
samudram Committee was set up by the 
Government of India in 1'}55. The cgm.. 
mittee had decided that the Sethusamudram 
project was feasible and d•sirable and had 
recowviended to Government t-0 complete 
this pro,ject withiD the Second Pia.ii period. 

The navigational expert, Capt. J. R. 
Davies, approving the feasibility and desira-

• bility had suggested some changes io the 
alignment. In August 1963, the then 
Madras Government had submitted a fresh 
report estimating the cost at Rs. 21.72 
crores. The Estimates Committee of 
1964-65 in their 69th. Report had recom-
mended to Govetment to complete the 
project as early as possible. I understand 
this year a provision of Rs. 15,000 has been 
made in the budget estimate for . the 
scheme. 

Ai;iyhow, now 1 request Government to 
complete the project work as early as 
poss.ible so that not only the Tuucorin 
barbow will gain importance all the mon:, 
be.ing the fir..i harboL>r nearest Lo tne 
Irulian Ocean ·on ilie east .:oast with all 
facilities for walering. bunlierin& and 
rc;pa.iring, but it will abo radu<-e the 
distance by savin& 434 miles f•om Tuticorm 
to Madr~s. 

I am a member of the TS /111(/'erin 
Committee. TS Dujferi11, Bombay. i> very 
old. .J request that T. S. shi!" may be 
replaced as early as possible. 

There arc many level crosain.., in the 
Madras-Cape Comerin Natio111tl Highway. 
The closure of the railway gates cauaes 
inc011veni.encc tu road traffic. I >aqlll!St 
the hon. Minister to ananae constructiml 
of overbridges on this Highway. 

Ten years back, the department decided 
on a by paso road in Koilpatti of Tirune-
lveli dist. to avoid the two level crossings. 
It is not completed so far. This may be 
done as early as possible. 

Jn Tirunelveli Junction, the over-bridge 
construction is pending for a long time. 
Early completion wm relieve the incon-
venience of the public. 

Generallj, tbe allotment for the road 
works is not enough. I request Govorn-
ment to make JllQrC allotmeats. 

Amendments to the Motor Vehicles 
Act are now under consideration. I want 
to l111!IC five points in this connectien. 

The R.o;,d Transport lgquiry Commt.ttee 
appointed under the chairman,hip of Dr. 
B. V. K.eskar, recommended uniformity of 
tax structure on motor vehicles throughout 
India. There are variations in so tl1lLD,)' 

th.lngs including motor vehicles taxes and 
ordinary filillg fees. 

In Madras State, a bus operator has to 
pay Rs. 16,000 for a SO-seater bus per ye..r 
and the fee for change of bus timings has 
been raised by the present Government 
from Re. ! to Rs. 200. Are these not too 
much when compared with other States ? 

The fleet operators of buses which are 
nabioft'.oiised by Government are allewed 
to .ply in small bus operators' bus routes 
by giving temporary permits. Thereby 
the small bus opera-tors are badly affected. 
This is the so-called natio11alisation policy 
in Madras State. 
16.45 bn 

[Mr. l!kpuly-Speaker i11 the Ch11ir] 

Act."Ording to art. 46 of the Constitution 
the Sr .. te shall promote Lhc economic 
interest of the Scheduled Castes. 

I request the hon. Minister lo provide 
first JJFiority to applicants form Scheduled 
Cast.es while granting permits under the 
Motor Vehicles Ac!. 

A suitable amendment incurporating 
such a provision may kindly be made in 
the Motor V~hicles Act. 

Finally, if any driver or condu.c1PI 
grossly misbehaves, there must be a definite 
prov.isi<>n to take action. Everybody knows 
that recently cunductors and drivers in lhe 
Madras Transport system took the law into 
their own hands. 

SHRI MUHAMMED SHERIFF 
(Ramanathapuram) : These conductors and 
drivers "'ere appointed in the Congress 
regime. 

SHRl R. S. ARUM.UG.AM: Thi>.Y took 
out the buses for over 20 hours, mercilessly 
at~ked the students, trespassed into the 
medical colleges, smashed the windows, 
ransacked !he furniture and destroyed 
valuable articles belonging to the students 
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and set fire to the laundry and saloon in 
the hostel. I request the hon. Minister to 
bring an amendment to the Motor Vehicles 
Act which is comprehensive and uniformly 
applicable throughout India. 

SHRI S. C. SAMANTA (Tamluk) : 
There being very liruited time at my dis-
posal, I shall only discuss Calcutta port, 
Haldia port and the navigability of one 
river Hooghly. 

In reply to my Starred Question No. 
1098 on 5th April, 1968 the hon. Minister 
informed me that the expenditure that is 
incurred annually for dredging operations 
in the river Hooghly with a view to keep-
ing it navigable for vessels was Rs. 4.54 
cror<:s in 1964-65, more than Rs. 5 crores 
in 1965-66 and about Rs. 7 crores in 1966-
67. This is the situation in the river 
Hooghly. So, Government has taken a 
dO':ision to have a subsidiary port at 
Haldia, and Government has taken up the 
Farakka Barrage project, so that the silti'lg 
that is there in the river Hooghly may be 
washed away by the flow from Farakka 
Barrage. 

Every year w¢ are >pending more than 
Rs. 5 crores, while this port of Haldla 
will be completed at a cost of Rs, 40 
crores only. This port which is now bein& 
constructed was proposed to be completed 
in 1967. Actually the construction was to 
be taken up in 1967. 

What was the difficulty ? Who is to 
be blamed for the delay ? They say there 
is necessity ; it is not for Bengal ; it is for 
India. One-fourth of the population is 
being benefited by the Calcutta port. 
Government has benefited by export and 
import business through the Calcutta port. 
The Calcutta port is deteriorating and 
about the river Hooghly. so many foreign 
experts a hundred years aao were askod, 
but when we took it up, what have we 
been ctoi:ng ? For simple defects and for 
small reasons w<: are deferrin& it. Here. I 
have been following it up since 1950' This 
ploa, that plM and every ot~ plell has 
come lo regard to this port aad wbo will 
be responsible for this recurring expendi-
ture on dredging, which runs to crores of 
rupees ? Had it been cotnpleted ia 1967, 
we would not have bad to incur anythi11& 
now for this dredging 11nd other puposes. 
ijowe¥cr, the Mini;!•s have .. ii ; 

Ministers have come and Ministers have 
gone. We would expect thal the Minister 
who comes would take it up earnestly and 
try to fi.aish it, complete it, as early as 
possible. There should be no other plea 
to stand in the way of this work. 

Just now the hon. Deputy Minister 
informed us that national highway No. 6 
from Kolaghat to Haldia has been desig-
nated as highway No. 41 and the construc-
tion wfll !!O on. I would request you 
to read the proceedings of the consul-
tative committee on transport. The 
Transport Ministry is a queer thing. From 
1947, if you see, you will find that some-
times ;t has been Transport and Communi-
cation ; sometimes transport is tacked with 
the railways ; sometimes it is tagged on to 
civil aviation. Now, it is Transport and 
Shipping. This is the Ministry. But what 
did this ministry do ? I was following it 
up the national highway connectina Haldia. 
They said, No, no, When they were ready 
to accept that a national highway should 
be constructed there, I opposed it. I said, 
''No ; you Jo not construct one national 
highway. You expand the State highway." 
At one time the Minister told me that 
lhere will be no Haldia port, I then said 
"You move on." For five or six years no 
Jecision was taken, and when a deci"iion 
was taken, who will pay the money ? The 
national highway will be constructed, but 
who will pay the money ? The natiodal 
highway will be constructed, but who 
will pay the money ? The Central 
Governmeat will pay the money ? l had 
seen the correspondence of the Transport 
Ministry with the West Bengal Government 
wherein it is written that you should pay 
sometbii.g. For these four years nothing 
was dooe. Now it has been published 
fortunately in December last that it ia a 
national highway and the Ministry bas 
given orders for acquisition of land and 
other things. 

Anticipating that this road will be con-
structed, the· West Bengal Government gave 
notice some two years back for land acqui-
sition. But when the money <lid not come, 
they had to stop it. Now fresh notice is 
to be issued. 

If anybody goes from Kolaahat or 
P.anskura to Haldia, he will be astonitbed 
U> lind the ~ndilion or the road. T.Gllt 
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and tons of goods are now being transport-
ed by trucks for construction work at 
Haldia. This road should have been built 
by this time or the railway line should 
have been constructed by this time. When 
I pressed them hard, the Railways told me 
that when the port will require it, we shall 
give the railway connection. But when 
the port said, "Yes. you give it", the rail-
ways did not agree. Just now the Deputy 
Minister is asking the State Government to 
have the road repaired. Why should the 
State Government do it ? It is your pro-
ject and you must have your own road. 
Where is the mistake in calculation ? Who 
has made the mistake ? They should be 
punished. We spend money on the pro-
ject, but we do not spend it in time. So, 
we have to incur so much losses. This 
is the condition of the country. 

About ship-building, I have a few 
points for the minister's consideration. 
Ships arc being built and the Cochin 
ship-building yard has also been establish-
ed. Perhaps the minister knows that the 
proposal first was that a subsidiary port 
should be put up at Geonkhali. But be-
cause or the bars (shoals) ·beyond Geon-
khali, it could not be constructed there 
and it was done beyond Diamond Harbour. 
This Geonkhali is at the confluence or the 
rivers Rupnarain and Hooghly. I would 
request the minister whether a coastal ship-
building yard, a ship-repairing yard and a 
ship-breaking yard can be built there. If 
these three are constructed at. Geonkhali all 
of us, including the Government, will be 
benefited. Geonkhali is connected with 
Haldia and it is beyond the river, 24 Parganas 
and Calcutta. The Calcutta Metropolitan 
Organisation are having the idea that 
Calcutta upto Haldia will be one city in 
future. 

17.00brs. 

Lastly, I would request the hon. Minis· 
ter to see that on Highway N:o. 25 a road 
bridge is constructed at Kalpi on the river 
Jumna. This was included in the First 
Five Year Plan but yet not taken up for 
construction. From the defence point ot 
view this is necessary. This is the most 
backward atea of Uttar Pradesh-I am 
1'ferhls 10 Buodelk1!1111lf. J fJ!lijl ~ pti4 

if it is enquired into as to why this bri<lge 
has not yet been taken up for construction 
and immediate action is taken to see that 
it is constructed so that the people will be 
greatly benefited. 
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SHRI C. K. CHAKRAPANI (Ponnani): 
Mr. Deputy-Speaker, Sir, the Government 
have asked for grants totalling Rs. 75 crores 
in the name of development of transport 
and shipping, which i' th' most nqiect•d 
aspect of our planninc. The bulk of our 
international trade is being carried on 
foreign bottoms and every year we arc loo-
ing crores of rupees worth of foreign ex-
change. 

So, my charge is that if we have not 
made our country self-reliant with regard 
to transport and shipping, it is because of 
the policy of this Government. 

Then, the Government has given about 
Rs. 110 crores as loans to the •hipping 
development fund during the first three 
plans and prnvid•d Rs. 86 crores for the 
fourth Plan, but during the fi111t three 
plans they did not utilise this amount for 
building ships iodigenously but spent it 
abroad for the purpose of purchasing ship&. 
At the same time, the invested capitMl of 
Hindustan Shipyard Is Rs. 6 crores. If the 
Goveriu:n1mt had utilised the amount spent 
for purchasing ships abroad on the manu-
facture of ships within India, we would 
have saved a lot of foreign exchange. 

The performance of Hindustan Ship-
yard is not up to the standard. This com. 
pany produced ships of the value of Rs. 4.91 
crores during 1966-67, but to sell these ships 
a &ubsidy of Rs. 2 crorcs had to be given 
to the customers. This subsidy works out 
to be more than 40 per cent of the cost of 
production and this yoar the Government 
Wa!lts Rs. 21 crores in the name of subaidy. 
This is the position of Hindustan Ship-
yard. 

The i;allousness of the Government to-
wards the second shipyard in Cochin aiso 
highlights the total refusal of the Gover11-
mcnt to march forward towards self-reliance 
in ship-building. The Hou&e has diseu88ed 
this issue many a time. We do not know 
whM will l!PpJllCn with roprd to the Co. 
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chin shipyard. The Central Government 
is quite indifferent towards Kerala probably 
because ii is localed in Coch in. Wlten 
other ministries are ignoring Kerala, the 
Minister of Transport and SbippinlJ is also 
tryins to live up to the notorious reputa-
tion. 

In this connection l want the Govern-
ment to pay more attention to minor ports 
in Kerala. The Stare Government has ap-
proached the Central Government with 
various developmental programmes. l want 
that the Central Government should give 
more funds for the development of minor 
ports like Ponnani, Azh ikkel, Badagara, 
Cannanore, Beypore etc. 

The Cochin shipyard proj9ct was to be 
undertaken during the Second Plan but 
because out of the estimated cost of Rs. 36 
crores, the draft outline of the Fourtb Plan 
has earmarked only Rs. 15 crores, I welftder 
whether this amount wiH lie made availallle 
to the project. 

When tho public exchequer is •pending 
lllOllCI)' for Ure developmont of the shipping 
indastry, the private sbipping eompanias 
a:re minting money like anythin11. Duris• 
1-966-67 Scindia Steam Navigation Company 
earned a prolit of Rs. 2.27 crores ; th~ 

Great Eastern Shipping earned Rs. 2.2' 
crorcs ; India Stearmhip earned Rs. 83 
lakhs and Chowgole Steam>hip earned 
Rs. 46 lakhs. All these profits were the 
direct result of fantastic assistance given by 
the Government from the public exchequer. 

With regard to inland transport, the 
uovermneat has failed to utilise the naviga-
tioa jl<>tontia:I in our country. Aft<1r taking 
over th.,. Rivers' S1cam Navigation Com· 
J>al'll, Calcutta, Government did not take 
any steps to devolop inland watsr trans-
porl, with the result that about 3,000 
workers shmoltA not be absorbed after natio-
naiialdion. Instead of giving them alter-
DlttNo jobs, the Transport Ministry behaved 
like a silent spectator of the starvation eon-
difiOllll of these retrenched employees. 

Regardfng the road transport indastry, 
the Government has not taken any steps to 
regulate tile conditions. The Motor Trans-
port Workers Act is implemented in its 
breach'.. Even tile minimum wasc r«om-
mendations of the varlO!IS oommittees arc 
not being implemented. The Central Wage 
Board for •oad tranrport workers have just 
made a mock4ry of interim reliefs. 

The conditions of port and dock wor-
kers are also deteriorating fast and here 
also wage board recommcndati<lns have nat 
been il!lplemented In full. 

The Transport Ministry is moving at 
snail's pace. Strikes of road transport 
workers and port and dock workers are 
breakini: out in various parts of the country. 
If the Government persists in its adamant 
attitude, it will have to face a total para-
llHtion of the transport apparatus sooner 
O'f lator. I can hope the Government will 
mond ils ways before it is too late. 

SHRI CHINTAMANI PANIORAHI 
(Bh11baneswar) : Mr. Deputy-Speaker, Sir, 
as a profes11<>r, Dr. V. K. R. V. Rao under-
stand lhe problems of shipping very woll 
and, a1 a planner, he can plan llrem on the 
paper also very well but, as a Minister, 
when ho came to implcme&t them, perhaJDS, 
he feels himself llHlst helpless. 

Yon will ftnd than W'hatevor probh!ms 
we have diacl1Sffd llere, Dr. V. K. R. V. 
Rao himself, as a professor, has t'llpre>Hd 
himself vory often durioj the last 10 many 
years and has understood the shortoomings 
in tlle way of development of shipping and 
he has himself said that at least there 
should be a ten-year prosramine for >ts 
dovel<>pment and planning. He hilDiolf i8 
thinking of it. But "° far as I have 1osc 
through all tho papers, I find that, when he 
has tried to implement it, perhaps lie h,.. 
faile.I the most. 

I would just tali:e up an:e or two a ... 
peels of it as I have not much time at my 
disposal. Duting the last 20 years, th• 
Indian shipping is only having 13 per cent 
of all ovr overHas' trade. Even in the 
case of coastal shipping, we thought that 
wc mast bu setf-sufftcicmt by this time. 
From 19'7 to 1968-1 have gathered infor-
mation opto March-nearly we have paid 
Ra. 50 crores to the foreign shipping inte-
rests for coastal shippillg. I want to draw 
the attention of t~e hon. Mini&1er to tltis 
aspect that by 1971 we arc going to import 
at least 14 miltion tonnes of crude oil and 
we shall also be exporting some of the 
petEoleum products by that time. Now, 
the fFeight that we are goins to pay to the 
foreign shipping interests only on this one 
item will be between Rs. 24 to 30 crores. It 
is hard currency in foreian exchange. We 
know what a huge drain of ·foreign ex-
cbnge amounts to only on one i1cnl 
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of our trade in the import of crude oil and 
in the export of our petroleum products. 
If we could have a million tonnes of tan-
kers capacity by this time, if we had plann-
ed like that, we could have saved a lot and, 
if it is Rs. 30 to 40 crores annually, you can 
imagine how much it comes to in 20 years 
time. 

It has been estimated that during 1965-
66 alone-·! hope Dr. Rao will correct me 
if I am wrong-the freight payments for 
the Indian overseas cargo amounted to 
Rs. 210 crores and Rs. 170 crores were paid 
in foreign exchange. Therefore, in view of 
all the shortcomings, we would like to 
know, as to the ambitious programme that 
the hon. Minister is now thinking of for a 
ten-year period, whether we will be increas-
ing our trade from 13 per cent to 50 per 
cent. I would like to know at least how 
much he has progressed. Has he progres-
sed by at least 1 per cent out of this SO per 
cent by this time ? 

In this connection, l would like to refer 
to the port of Paradeep. Now, that port 
has 2 million to11J1es capacity. But you 
Will be surprised to know that only 6 lakh 
tonnes have been exported by now and 
today a large quantity· of iron ore and man-
ganese ore are being diverted to Calcutta 

· and Vizag. It is very well known that the 
congestion iB Calcutta and Visakhapatnam 
I have got the figures here but I have no 
time to read them-is terrific. But still, 
because there is a lack of planning, its 
capacity of 2 million tonnes is not being 
utilised. It came as a gift to this Govern-
ment, because it was not in the Plan, and 
still the entire iron ore reserves in ·those 
areas are not going to be exported even 
in anotb !'r 3 or 4 years through Paradip. 
In the meantime, Japan is exploring other 
markets, other countries, to have iron ore. 
But our iron ore will be lying idle in those 
areas. Therefore, I ask the hon. Minister 
to look into this problem. 

There is the question of diversion of 
ships. At the Paradeep Port, 60.000 tonner-
ships can come and carry goods. In 1967, 
only six ships wese there ; by 1968, one or 
two ships may be there. Therefore, this 
must be looked into. Paradeep Port is 
languishing and efforts must be made to 
improve that facilities, so that all the 2 
million tonne capacity can be utilised. We 

are glad that the Railway Ministry has 
sanctioned the construction of the railway 
line from Cuttack to Paradeep. But at the 
same time the boo. Minister should impress 
upon the Railway Minister to have another 
railway line, from Bimalgarb to Talchcr 
which will cover the entire iron ore belt. 
What should be the policy of the Trans-
port Ministry ? It should be that where-
ver there is coal, wherever there are mine-· 
rals, wherever there is forest, wherever there 
is industry, at least in those areas, road 
communications and other communications 
should be developed ... 

MR. DEPUTY-SPEAKER : The hon. 
Member may conclude. 

SHRI CHINTAMANI PANIGRAHI: 
I will conclude in two minutes. I again 
request the hon. Minister to look into this 
aspect of the problem. 

Then comes the question of minor 
ports. Looking to the Annual Report 
for 1967-68, you will be surprised to find 
that the name of Orissa is not there. There 
are three or four minor ports including 
Cbilka. I do not know how could the 
Minister miss this. Perhaps he wants to 
fill up this missing link while replying and, 
therefore, he has kept it. 

I would again urge upon the hon. 
Minister to look into the road transport 
problem. He himself has said, and this 
is evident from the fact that while there 
baa been a considerable progress in the 
extension of road mileage, nearly 70 per 
cent of Indian roads are not motorabie all 
the year round, not to speak of heavy 
truck movements ; most of the mileage is 
accounted for by unsurfaced roads. As a 
Professor, he understands the problem. 
What do we find here today ? We find 
that the share of roads in the country's 
traffic is only a little over 22 per cent where-
as it is as high as 92 per cent in USA, 72 
per cent in Italy and 59 per cent in U. K. 
At what point of time-two or three or 
four years-we can make up this gap ? 

MR. DEPUTY-SPEAKER : The hon .. 
Member may please conclude. 

SHRI CHINTAMANJ PANIGRAHI : 
One more point and I will finish. 
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According to the National Develop-
ment Council, it has been suggested to the 
State Governments that 20 per cent of the 
State Plan allocation for roads should be 
available for rural roads. I would like to 
know which State Government has really 
allocated this 20 per cent. 

I express my gratitude to the hon. 
Deputy Minister, Shri Bhakt Darshan, for 
this. There is one important road of 
economic importance in my State ; for 
twenty years they have not looked into this. 
One road from Kandapada to Kantilo, a 
place of pilgrimage, requires only a minor 
bridge on the river Kuanria. I am glad, 
the hon. Minister has taken up this ques-
tion with the State Government, and I hope 
the State Government will construct this 
road and bridge with the assistance of the 
Ministry here. 

MR. DEPUTY-SPEAKER : The hon. 
Member should conclude. 

SHRI CHJNTAMANJ PANIGRAHI: 
Only one minute, Sir. 

Even in regard to Central Road Fund 
Allocation, you will find this. I will again 
draw the attention of the hon. Minister to 
the last page of this Report. He will find 
this in the last page. He will find that 
Orissa got. only Rs. 1,13,72,000 and it has 
spent only Rs. 81,61,000 in 1966-67. It is 
at the lowest rung in the ladder of all 
the States. The hon. Minister can find it 
out. 
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tlHRI DATTATRAYA KUNTE 
(Kolaba) : We are told that the State has 
taken over transport by air. railway and 
road, but u far aa my State la ~med. 
I find that the coastal puM1119r traftlc is 
not taken over by the lltate. I really do 
not know why the State haa not t1km it 
over. 

Very recently, I made enquirlee of the 
State Miniater. He 1aid that they were 
not taking ovor thb coastal shipping or 
•hipping within the Bombay harbour or the 
creek1 nearby ; it i• the Centre which is 
corn:emed with that and the Centre must 
agree to it and m11Jt think about it. 

You will be surprised to find that while 
we have auch a ftne harbour in Bombay 
where annually millions are spent for the 
bettonnenl of tho harbour, once you leave 
tho harbour and go to any qf the otber 
harbours on the Bombay c0t1, eonciitlona 
there re111ind us of Vlldic tilllfl, If al all 
aay cbange5 have come about. tho lllOMY 
apenl 011 thOliO harboun uplo 11148 camt out 
of the wharfap fee. Tho wharf11e feo 
was levied, and ia boi111 levied, for pasMJ1. 
ger amenitiee. Initead of beiqg devoted 10 
that purpoao, Govert1111ent u-..1 all thia 
tnoney for buildillll a few piors that are 
thQre whether at Rewa•, Oabhol or olhar 
places. It was in 1!148, that Govo~t 
realind that they owod &OIDll re&l)Olllibility 
to the public and this m°™'y was beina 
used by them wron11ly. 

I 111ay state that on the west coast 
steamers came about 7-8 years befo~ 
the railway came 10 Bombay. The House 
will recollect that the first time the railway 
came to this country was between Bombay 
and Thana in 1853. That was al10 through 
private enterprise. Since 1888 thia whar· 
fage fc;c is bei1111 levied and. for about 80 
years n<>thin& was boing do11e. liY90 to-
diU' what is bei11& doQO i• vel'Y tardy. I 
WQUld re11lly like GQVVJIDl8UI to lllko O\llr 
thia tr11I1Sport and hand it ovcir to tho 
State tra11sport dcpartme111. It will not be 
a difficult ec®omic pr<>position. 

At one stage there was a s11bsldiary of 
loindia's plying between these Urbours. 
.But for OllO 1'11fOD or othor, Ibo Oo~ 
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ment of Maharashtra quarrell~d with them 
and pushed them out saying that they 
would not agree to the raising or whatever 
·iariff was there. Then Cbougule came in. 
. What do.we find ? He is asking for a raise 
of the tariff. Therefore, the position is 
that one company which was there for 50-
.60 yean was pushed out and another which 
has come is not interested. He is mainly 
interested in cargo traffic, not in passenger 
traffic. 

Therefore, it is time the Government of 
Jndia took this over. I may say that dur-
.ing wartime ships of the BSN were im· 
pounded by Government for war work. 
From that point or view also, taking over 
of the shipping in the coast is necessary. 

Coming nearer Bombay, there is a 
,Place called Mandva Rewas from which 
place annually as many as 6 lakh passengers 
come to Bombay. 

What is the landing facility there ? 
'Pint of all, there are 21 small launches 
plying, but till last year there used to be 
a big steamer or a steam launch which 
could· carry 500 passengers in one trip. 
Even for the small launches there are 
occasions when the passengers must go out 
into still smaller boats to reach the so-
oalled pier which is there, and the State 
Government is not looking after it. They 
are really daily passengers in one way be-
cause most of them have left their families 
there and work in Bombay. The Maha· 
rashtra -Government want these people to 
do the travelling in those 21 launches when 
they get their turn, when a man would like 
to go in the morning and return the next 
'day or in the evening. That traffic ought 
_to be taken over. If there are six lakbs 
passengers per year, the Government will 
find that it is a _paying proposition. 

Similarly, across the Uran harbour, the 
Navy has constructed a wharf at a cost of 
Rs. 3 crores, but when it comes to 
passengers traffic, what do we find ?-that 
they must go iii small launches · and tbose 
launches are not able to touch the passen-
ger wharf because the water has receded. 
I really do not know why the Transport 
Minister cannot persude the Navy to allow 
this passenger t raosport to use. a small 
parJ of their ·wharf. I dQ not know 
wh~tber tile wharf !» f!llil ~~d .!!I .'JI, .-., .~ . - - . . . .... 

Uran could be a place from where 
people could go to Bombay: It is· across 
the harbour,· only six miles from Bombay, 
they can carry their cars also. Electricity, 
water, everything is there. When Bombay 
is congested, this should be looked into. 
But somehow or other we find that when 
we ask the State Government, they say the 
responsibility and the authority is with 
the Centre, and when I requested th~ 
Central Minister last year, he just said he 
was asking the Moghul Line whether they 
could take over the Rewas traflic. He got 
a reply from the Government of Maha-
rashtra saying that there are 21 launches, 
and he quietly told me that he is satisfied 
that the needful is being done. Till 1st 
April, 1967 there was one ship which carri-
ed 500 to 600 passengers in one trip, and 
now we have 21 launches, the biggest of 
them having a capacity of only 200, and 
they are not at all seaworthy. One does 
not know when they may capsize. This is 
the condition of areas round about the 
city of Bombay. People will not believe 
that this could be possible in the State of 
Maharashtra which is so advanced. 

Coming to roads, the Bombay Poona 
Road has the highest traffic in the whole 
of·India. 

AN HON. MEMBER : No. 

SHRI DATTATRAYA KUNTE: You 
take the statistics, and you will find. Jt 
is no use saying no. 

Even then, what is the width of the 
road ? It remains as it was. The amount 
or money collected by way of petrol duty 
would be so immense, especially from vehi· 
cles plying on this road, ihat the road 
could be properly widened, but nothing is 
being. done as far as the travelling public is 
concerned. 

Then, it bas got a ghat which is four 
miles, you have to rise as high as 1600 
feet. In some places the gradient is as 
much as 105 feet In one furlong. We were 
told that new plans are drawn and the 
steepness would be reduced on this main 
entry. It is not only between Bombay 
and Poona, it is really a highway leading 
to Hyderabad, Banaalore; Madras and othct 
plJI~, but ootbiila i.s ~inf do~. · · 
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Coming to the coastline, we have got 
the Bombay Goa Coastal Road. I really 
do not know why it is called a coastal 
~oad, because sometimes it is as much as 
4o miles away from the sea. If you even 
get a glimpse of the sea, it is only for 4 or 
5 miles out of 200 or 300 miles. I am 
glad that a highway is being built from 
Bareilly to Dibrugarh, but when you have 
such nice scenery on the coast and we have 
such important ports like Bombay. Marma-
gao and Cochin, and smaller ports like 
Mangalore and Ratangiri are coming up. it 
is a pity these ports are not properly con-
nected by road. 

Secondly, even from the point of view 
of tourist traffic, if there was a road all 
along the west coast, from Bombay to 
Kanya Kumari, it would be really a plea-
sant <!rive and it will glve relief to the 
public that stay in those areas. I really 
do not know why the. Government do not 
make any efforts. As I said, when there 
are paying propositions such as shipping 
around the Bombay harbour, either in the 
Dharamtar creek or Bombay to Uran, why 
docs not Government make an effort where 
it is a paying proposition ? As a matter 
of fact, I would really say that all this 
passenger traffic on the sea ought to be 
take.i over and handed over to the State 
Transport Authorities, and I want to say 
here that the Minister concerned in the 
Maharashtra State S!lid that he cannot take 
it over and give it to the State Transport 
even if he wanted to unless Delhi agrees to 
it and thinks about it. 

Therefore, these are the difficulties in 
my part of the country, in my constituency, 
and I am told by my people there that 
these are in respect of the Bombay-Poona 
Road, a national highway, then the Bombay 
Goa road which is a national highway and 
then.the coastal shipping which we have. 
This is the tragedy in which the advanced 
State of Maharashtra lives. 

THE MINISTER OF TRANSPORT 
AND SHIPPING (DR. V. K. R. V. RAO): 
Sir, I must begin by thanking my hon. 
colleagues especially on the opposite 
Benches for treating this Ministry with a 
considerable degree of kindness. Only one 
hon. Member tried his best-and that too 
I -could not· detect enough co.1fidence in his 
1min1dc-to tbow that 111>tpi111 wa~ ~II>' 

quite right in this Ministry. I think I 
would find myself in agreement with some 
of the points which have been raised by 
the hon. Members who have spoken on 
this subject. My hon. friend Shri Masani 
who opened the discussion stated that his 
report had been completely ignored and so 
is the report of the Tarlok Singh Committee 
and I think he was not sure what has 
happened to the Keskar Committee report. 
I. am sure Shri Masani knows it ; many of 
the important recommendations made by 
his Committee have been implemented ; 
for example, the setting up of a separate 
Planning and Develpoment Wing in the 
Transport Commissioners' offices in the 
States, setting up of Motor accidents claims 
tribunals under the Motor Vehicles Act, 
setting up of transport advisory committees 
grant of public carrier permits with State-
wide validity, libCralisation of the issue of 
inter-State and intra-State permits for 
public carriers and reorganisation of the 
Transport wing in the Ministry of Trans-
port and Shipping. I am not saying thaf 
everything that he has said has been 
impiemented, because as he knows there is 
the veiy comprehensive Motor Vehicles 
(Amendment) Bill that we have introduced. 
It is waiting for full construction of the 
Select Committee by the appointment of 
some Members of the Lok Sabha on it. 
But we have not ignored the report of 
which Shri Masani was the distinguished 
Chairman. In fact, it is not possible, even 
if you want, to ignore Shri Masani ! 

About the figures that he gave about 
the enormous increase that has taken place 
in road taxation, taxation of road vehicles 
and road-users and of the failure of ex-
penditure on roads to expand sid > by side 
with the increase in taxation, I would not 
dispute it. There is no doubt that the 
increase that has taken place in regard to 
road expenditure has been much less than 
the increase which ·has taken place in the 
revenue obtained by the Central Govern-
ment and the revenue obtained by the 
State Governments from various kinds of 
users of roads. 

But simultaneously Mr. Masani also 
wanted a big reduction in taxation on 
roads. He knew actually he was leading 
himself up into a contradictory position. 
On the one hand he wanted more money 
w be .. pq,lf Pl! roadf, wllm l entireir 



1217 D.G. (Mi11.~ APIUL 17, 19tll' Trans. m.I ,,..,,.,., ma 
[Dr. V. J{. R. V. Rao] 

agree witb him. I have not the least doubt 
that w~ need to spend much more money 
on bo1b national hi11hways and State high-
ways than we are doing at the moment. I 
am not talking of strategic roads or lateral 
roads, on which we have been incurring 
substantial expenditure during the last two 
or three years, but I am very distreased at 
the sharp deterioration that has taken place 
during the last two or three years on 
roads intended for civilian traffic. 

He uyo we must lll'CDd more 1DOney oa 
roads and simultaneously ho says, we must 
reduce the toatioa, excise duty ot1 potrol, 
etc. Of e&une, the qBeStion is bow to 
balance tho two thinp. His -- was 
Dr. Jlao should show political covap. 
What political couraae ? I should go aicl 
fight my cotleague, the Railway Miniztcr ? 
It is not eYeB an illter-Cabinet quanel, but 
it will be a quarrel bet- t- children of 
the same State, because the Railway 
Minister happeas to come rrom tile same 
State I come from. It would be !DOit in-
appropriate for me to hold up some kind 
of charee against the llailway Minister 
that his investment is ellCllSlive. A11 a 
matter of fact, the report to wblclt ho 
referred or tM committee presidod over In 
its later sr..- by Mr. Tarlok Sinah. is aot 
at all in conforraity with the point of view 
Mr. Mllilaul has advanctd. 

SHRJ M. B.. MASANI: I waa refer· 
ring to the PAC report. 

DR. V. JC:. R. V. 1lAO : He also 
mentioned the Tarlok Singh Committee's 
report, that it bas been shelved, etc. That 
committee on transport co-ordination set 
up by the Planning Commission of which 
Mr. Negy was the Chairman for some 
years and then Mr. Tarlok Singh, who 
finally drafted and submitted the report-
that report dJes not take the view suggest-
ed by the hon. member that we have been 
overspending ()n railways and railways are 
the vlllain of the piece, that we can save 
money from railway investment and use It 
for further road construction. I would 
so11gest, lot us not mix up railway inve&t• 
meat with investment needed for roiJds. 
We should really try to find out in what 
way addition! fund& can be mado availa· 
~i, ror th• PllJl'OH of i:Q11Jtructjo11 !lDd 

maintenance of roads at the national and 
State level. I do not know what precisely 
is meant by political courage In dealing 
with the Finance Minister. One can make 
representations, argue, discuss, etc., but I 
I am sure Mr. Masani knows, though be 
has not been a member of the Government, 
the Finance Minister cannot be bunied, 
certainly not the Finance Minister who is 
presiding over the destinies of the finances 
or the country today. Bat ·I am glad he 
and so many other colleagues of mine toot: 
the same Yiew abont the need for much 
more money being spent on roads at the 
8Miooal and Stale levol. I hope I will be 
able to use this strooa opinion exproaoed in 
this Ho11se t& strengthen the c:onsislent 
and persiMent efforts I have bom maldq 
siocc I came inte thia field to oce tlaat 
more fuads become available for roads. 

I would simultaneously discU&s the posi-
tion about rural roads, or which a number 
or friends have spoken. The house knows 
rural roads are entirely within the State 
sector. There are also so many agencies 
are in charge of constructing the rural 
roads. 

There aro the villap JlllBChayau, tM 
zilla pamhads, the community devei.:.-
ment organi9ation and eo cm. When I wu 
a member of the Platuring c,_ission 
dealing with agricnlture I took this view 
\IOry stroogly that rural roads form BJI 
ea1ential Input for agricultural producdoa 
and therefore it is wry important that 
more money should be spent for rural 
roads. The Planning Commission recom-
meuded to the State Governments that 20 
per cent of their outlay on roads should be 
reserved for rural roads. I think thia 
decision was communicated to them but all 
sorts of things have happened since the 
Draft Plan was submitted and the Houao 
knows all that very well. I do not think 
anything significant has emerged so far, as 
far as strengthening of rural read pr01f8111me 
in tho country is coooerncd. We hope 
that when the new Fourth Plan comes to be 
drawn up and Shri Sinba's report will be 
available my Ministry will try its heat to 
see that in the new Fourth Plan a special 
recommendation is made to see that rural 
transport jets a much more dec1iv1i P*' 
ip I~ rp114 lfllJIJPort p~. 
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SHRI CHINTAMANI PANIGRAHI : 
What about tbe crash programm!O that you 
proposed. 

Dll.. V. K. R. V. RAO : It i• no 11ood 
thinking about crash pro~amme becauae 
it is entirely in the State sector. We have 
to induce them and create public opioioo. 
That is the one thin11 that I have beeJl 
t~in11 to do in this c0W1ection, and that 
is why I am grateful to hon. Members 
who II.ave spoken about it, it is necessary 
to ~eate s.ome kind of a p•essure, some 
ltiad o( public opinion even in the Sl.:.ltes 
ltec:ause rural roads do not command much 
importance as far as political opiniao is 
concerned The rea~on is that run! 
opiaion on this subject is not sufficiently 
articulate and even if it is articulate it is 
not sufficiently organised. Therefore, it 
does not carry importance in the same way 
as, for example, r<>ads in more important 
political centres. 

Shri Masani demanded consideration of 
tlMl 1'eskar Report. We have given notice 
of a motion for discussion of the Keskar 
Committee Report .in this House. So far 
the B.uainess Advisory Commntee hJs not 
given us any time for this. I do hope 
so- time will be available in this House 
for a discussion of the Keskar Committee 
R.epor.t. Anyway, the Home will be glad 
to know that the report has been sent to 
all the Stah' Governments and they are 
be.ing reminded to send their comments. 
Probably some time in June l propose to 
have a meeting of the Transport Develop-
ment Council at which both the Ministers 
of Roads and Road Transport from all states 
will be present to discuss the recoOlDlenda-
tions of the Keskar Committee Report, and 
to the eitent there is agreement we will 
try and see that they get inc.orporated in 
the ameuding Bill that will be placed be-
fore the Select Committee on the Motor 
Vehicles Taxation Bill. 

I must also refer to a number of sugges-
U<ms which have been made ~ hon. 
Members. They have s.poken about a 
bridge here or a bridge there, a road thm".c 
or a highway here and so on <ilbvio.ualy, 
it would not be pollil»e fer me ck>riaa tb.e 
C»ltrse of a brief reply w rd'er to each 
indiridual case that has been mentioned. 
a.ot l would like to give them an assurance 
that we will make a very car.eful study .of 

the records or th is discussion an<l wheaever 
any specific reference has been made to any 
particular national highway or a bridge I 
shall see tbat all those cases are speedily 
ia.veojjgated by the Ministry and to the 
exteJJt any action is possible, o' course sub-
ject to the financial limita.tion tbat is there, 
ueces1.ary w:tion is taken. 

I would like in passing to express my 
sympathy to this business of lack of 
communication between North Bihar and 
South Bihar. There is no doubt in my 
mind that bridge facilities in ou; country 
are not adequate compared to bridge facili-
ties that exist in many other countries. 
Similar is the case about proportion of 
r.e..i.s ti> total area. All that to some 
ex-tent is part of the fact that our coUAtry 
is under-developed. Regarding Patna bridge 
!BY eolleaaue Shri Bllakt Darshan has 
alr-1y spo.kea. There the position is that 
the State Govoernmeat has not yet ma.de up 
its final plans. They had a consulnting 
firm. I thi.ak their report is ready. It is 
loWI to cost a lot af money, probably 
soe:ietbing like Rs. 20 crOf"es to Rs. 25 
crores. I think they are trying to find 
some met.hod by which tlJj.s could be 
financed. As far as the Central G<>v..,.,a-
mal t is concerned. we have already given a 
promise Gf Rs. 4t crares. Rs. 9 c.rores will 
be avai.hlble for Ganga Bridges- Rs. 4f 
crores to UUar Pradesh and Rs. 4t cror.es 
to Bi.bar. lt is open to the Government 
to spend all 1hat money on the Pa.tna 
Bridge. 

Thim J come to the question of shipp-
ing, A numb•r of hon. Members have 
r.efc:r.Q:od to th.c fact that we have not done 
enough to increase shipping, that we are 
still carrying so much of the cargo in 
foreign bottoms and so on. We are 
very mucll a)Vare of the need for 
increasing the shipp<ng fleet in this 
country. Just one thing I want to mention 
here. We have increased our shipping. 
As a matter of fact, if we take the positioa 
which obtained some time ago, even S or 6 
years ago, the share of Indian ships in the 
overseas trade was only round about 6'5 
per cent. Now it has gone up to 13·5 or 
13'6 per c-ent and this, mind you, when the 
trade is expanding. Our intention is to 
try to take it up to 30 per cent, if possible, 
in the course of the neJ<t few years and 
then, ultimald;y, to SO per ce11t which is 
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normally the maximum that one can get of 
the traffic in overseas shipping. So, the 
progress which has been made by Indian 
shipping is not unsatisfactory. As a matter 
of fact, we have already reached 2 million 
tons GRT and about 6 lakhs tons of ship-
ping are on order, and the composition of 
the ships is exactly on the lines which have 
been suggested. We are ordering more 
tankers, more bulk carriers and larger ships 
than was the case before. 

Incidentally, a point was made by my 
hon. friend, I think it was Shri Panigrahi, 
who was good enough to refer to me as a 
Professor and planner and assumed that a 
professor-cum-planner can be a bad imple-
menter. I do not think it necessarily 
follows. I would like to tell my hon. 
friend that as a matter of fact .we are 
doing exactly what he is suggesting. With 
the co-operation of my colleague in the 
Ministry of Petroleum and Chemicals, and 
also following business principles, already 
we have arranged for the tankers. When 
the Cochin refinery comes up, our tankers 
in the public sector will be supplying the 
crude oil. Regarding the Madras refinery 
also, orders have been placed for 77,000 
ton tankers which will be ready by the 
time the Madras Refinery comes into exis-
tence. The harbour is also getting ready 
for larger ships. Similarly, we have got 
plans to see that before the Haldia Refinery 
comes into existence the necessary tankers 
are made available in the public sector. 
Therefore, I should like to ask my hon. 
friend Shri Panigrahi, for whom I have 
great regard, that he should not think quite 
so sceptically about professors and planners 
just because they have been teaching, just 
because they have sat on the Planning 
Commission. It is quite possible even for 
a Professor and planner sometimes at least 
to be reasonably effective. 

Then, a question was also raised about 
Dufferin. I want to inform the House that 
a policy decision has already been taken 
that Dufferin will be replaced by a floating 
ship. There was some discussion going on 
whether it should be a floating ship or a 
stationary ship, but now a decision has 
been taken to replace it by a floating ship 
and orders will be placed as soon as finan-
cial clearance comes from the Government. 

Regarding Konkan, I knew that my 

hon. friend, shri Kunte, whom I have 
known for, I do not know, probably 40 
years, would refer to this question. As 
soon as he came to the House I knew that 
he was bound to raise this question. As 
far as Uran is concerned, about which he 
referred to I could only state what I have 
been told by his own government, a govern-
ment of which he was a distinguished orna-
ment, because he was keeping all the 
Ministers in order, for a course of nearly 
five years, I think. Since he has again 
reverted to the subject and has expressed 
dissatisfaction. I am prepared to make a 
further investigation. I will ask both the 
Mughal lines and the Shipping Corporation 
line to see whether it is possible that any-
thing could be done. 

Regarding the larger question of the 
coastal shipping in bombay he says that 
the Maharashtra Government says that they 
cannot do anything unless the Central 
Government gives them permission. The 
position is not so easy as all that. When 
Sbri Kunte says "take it over and give it 
to them" what does he mean ? Do I take 
it over ? Do I nationalise coastal shipping ? 
ls that the proposal? If, I nationalise it 
do I nationalise it in the Central sector 7 
Do the Central Government run it or 
do I give it over to the State Govern-
ment ? And what are the economics of it ? 
As a matter of fact, the coastal shipping 
economics at the 'moment is, as has been 
pointed out already by one or two speakers, 
rather in a difficult position. 

18.00 ....... 

The coastal freight and passenger rates 
have not been increased. The decision has 
been pending-I hope, soon I will take a 
decision-on the 7. per cent rise which has 
been suggested by the committee. During 
the same period, I think, the Maharashtra 
Government has raised the fare on the 
road transport by 50 per cent covering the 
same route. They are not particularly 
happy even at the idea that we accept this 
committee's recommendation of raising the 
rate by 7 per cent. They are trying to put 
all sorts of conditions and ifs and buts if 
their consent is to be obtained for raising 
the rate by 7 per cent. 
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Therefore the problem is not easy. 
think, one has got to go into it because no 
service can run unleSs it is economic. 
Certainly, if the Maharashtra Government 
wants to go in for coastal shipping, there 
is nothing to prevent them from doing so. 
So far I have not had any indication from 
them to the effect, but I do recognise the 
difficulty not so much because of the high 
rates but, as you also know because you 
also come from that part of the world, it is 
really the difficulty of these minor ports 
where the coastal boats cannot touch, where 
they have to stand at a distance and people 
I am told, have to jump from the ships 
into the boats. It is very unpleasant, 
specially when a man is ill or old. 

MR. DEPUTY-SPEAKER: It is an 
ordeal. 

DR. V. K. R.V. RAO : I can well be-
lieve it. That is largely because these ports 
have not been dredged. There has not been 
proper looking after these ports. The 
jetties must be there and the ports must be 
dredged. The vessel must go alongside and 
be given that facility. 

We are trying to see whether a dredger 
eould be located but it will take a little 
time. But certainly we are seized of the 
proposal. However, I must say that it is 
entirely the responsibility of the .State 
Government. The minor ports are the 
responsibility of the State Government. 
We are prepared to give them technical 
assistance. We are prepared to help them 
and see that they get foreign exchange for 
the purpose of getting a dredger or help 
them in getting a dredger constructed within 
India. But the State Government, I am 
afraid, cannot escape its responsibility of 
seeing that the minor ports in Maharashtra 
are kept in such a condition that it is possi-
ble for coastal vessels to go alongside and 
they are given the facilities that are required 
for passengers. 

Regarding the general question of coastal 
shipping, we have received the report of the 
National Shipping Board Sub-committee 
and we are going to examine it. Asain, it 
involves very complicated questions of 
economics and finance and I do not quite 
see how we are going to solve those pro-
blems. But we shall examine it in consult-
ation with ministries coacemed. At a later 
~tage I hope it will be possible to see that 

something effective is done regarding coastal 
shipping. 

Then, regarding the Cochin shipyard, I 
think, my hon. friend, Shri Chakrapani-1 
do not think I see him here-suggested why 
we spent all this money on buying ships and 
that if we had spent the money on constru-
cting ships we would have saved so much 
foreign exchange and so on.· I am sure, he is 
aware that it is not a question of immediate 
substitutability, buying ships from abroad 
or using that money Co r constructing 
ships within the country. I do not want 
to go into the controversy because th~ 

House has been e:1tremely generous. I will 
simply say that we are trying to see that we 
go ahead with the Cochin shipyard project. 
We have received the revised lay-out of the 
shipyard from Japan and we have aske;d 
them a number of questions regarding 
further negotiations not only for completing 
the revised project but also for consultancy 
in ship construction and so on. If a satis-
factory . reply is received, as I hope we will 
get one, I hope to send out a team from this 
country to Japan to have negotiations with 
the company with whom we want collabor-
ation. So. I would again assure my hon. 
friends from Kerala about that. 

I thought, they would give a pat on 
the back as I was concerned, I am going 
to the Kerala State in the next few days at 
the invitation of a very respectable member 
in the· Kerala Cabinet, Shri Imbichi Bawa, 
who is going to go round with me. I am 
sure, his name is very well known to Shri 
Jyotirmoy Basu. I am going to see all 
these minor ports and to the extent th.at 
anything can be done by tis, we will 
certainly do so. I do not think that it js 
right to say that the Ministry of Traiiii-
port is going like a snail. You may say 
that we are not not going like a greyhound, 
but going like a snail is a little too much to 
describe the pace at which the Ministry 
of Transport and Shipping is working. 

SHRI INDRAJIT GUPTA (Alipore) : 
What does he mean by a respectable 
member of the Cabinet ? Are there some 
members who are not respectable ? 

DR. V. K. R. V. RAO : I am surprised, 
my hon. friend, Shri Indrajit Gupta, for 
whose linguistic proficiency I have got the 
highest respect, should have tried to p~t 
this interpretation on what J said. lt only 
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shows that even in the case of such a 
sophilticated and schola.rly coJleaaue like 
Slu-i lodrajit Gupt11 SD1De ti- this 
happens. I do not kn0w; it m.iy be party 
feeliog or it may be due 10 the ~ru:.e 
that sepacates tbe two benchei;. But I am 
sure, he know• that I was nol trying to 
draw .my distinctioe betwcien -1bws or 
CabiMI. All that I wanted to iaY that 
Shri lntbichi Bawa is a di&tii>gllishcd 
member of the CoffilJlwmt Pa.rty (Ma.rxisti 
and a •ember of tloe Keral.a GoverM)Cfll 
md, I do not t.IJtnk, he is so dissatisfied 
w.i.th wh&t the Gov.ernment of India l& 
aoia& fo.: Kcraia. 

Then, regarding the Tutkorin project; 
I entirely agree that the money that has 
toeen provided this year is adequate and I 
am not happy with only Rs. I crore. I 
hope it will be possible to get more money 
to be provided. But I can assure my hon. 
friend that it is not going to be Rs. I crores 
a year. If it is Rs. I crore a year,· it will 
take a decade and a half before the 
Tuticorin pro:iect gets completed,. That 
is not going to be the case. Even this 
year, we hope the financial postion wil1 
improve and. as far as I am concerned, we 
shall try and - what can be done to 
improw: the alrotment for the Tuticorfo 
project. 

Regarding the invitation to Tuticorin, I 
am going to Tuticorin on the 6th and 7th 
June. I will also look at the ellstcoast road 
to which a reference has been made by 
my hon. friend. But from what I have 
studied from the files, I am not really 
satisfied that en the basis of present 
moment of priorities, the eastcoast national 
highway is needed. But we lfe considering 
the construction of all the missing links. 
In any case, I am going to look into it. 

Reaarding the Sethusamudram project, 
1 would request the House to foQliv.e me. 
I think, the Sethusamudram projecet report 
is ready. I am not sur.e whether it has 
boen received. I have not seen it; it has 
not come to my table. But I should like 
to point out to House That the Tuticorin 
project is not linked with the Sethusa-
mudram project. I think, it is very 
i!llportant for us to remember that. If .J 
bad got it linked the Tuticorin project 
would never have gone under way. The 
Tuticorin project is a project by itaelf. 

The Sethusamudram project is a very big 
project. It involves a great number of consi-
derations. It involves not only a very heavy 
investment but it also involves national 
and international questions and so on. I 
would beg of my friends in the Opposition 
because I do believe that all of us, ultima-
tely, have the national interest at heart 
even though we may have party differences 
let the Tuticorin project go through. It is 
difficult enough that we are trying to set 
it on foot. The money we have got is 
most inadequate. Let the Tuticorin project 
get completed. In the meanwhile, let us 
not rouse further dissatisfaction and dis-
trust and frustration by putting before them 
things which are not capable of immediate 
implementation. I think, my friends in the 
Opposition, certainly, the D. M. K. friends 
will agree because they constitute a Govern-
ment and they are becoming aware, as we 
are aware in in the Congress Government, 
that public dissatisfaction and frustration, 
whatever may be the cause, is not helpful 
to the maintenance of law and order and 
does create problems for those who sit on 
the Treasury Benches. I would like to 
l!QqUOSt my friend• in the D.M.K.-1 have 
said it io M11~urai ; I am repeating here 
w.bat I said there and it has been published 
in Tamil papers-·not to start the Sethw;a-
awdram project now. Lei them wait. 
After all, it is bound to come sooner or 
1-r. Let thorn pay their coocentrated 
attcation on the Tuticorin project and, 
aft.er a }'ear or two or three let them come 
back to it. But just now, in view of the 
liSuation ill the COIUltry. I would requoat 
them not to put this propo5"'1 forward as 
aomethi1111 which is urgent. Thoy can p> 
on record and I do not think !'hey should 
pl'e&tl for it. 

SKRI G. VISHWANATHAN (Wandi-
wash) : What is the international question 
im1ol>'ed? 

~. V. K. R. V. RAO : l do not 
lr.now. T-his is a vague idea that l .have 
gathered by reading bore and there about 
it .becauae, l think, Ceylone is thore, IJldia 
is there, and, 1 think, it will .either ao 
rolUld Ceylon or cut the distance. l do 
DOI koow. 
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SHRI V. KRISHNAMOORTHI (Cudda· 
lore) : You wa!l1 to benefit the Ceylon 
Government by allowina the ships to cross 
the island. 

DR. V. K. R. V. RAO : I do not 
W!lftt lo get involved in international dis· 
cUMions. I should not have mentioned 
tbe international aspect. But all .that I 
want to tell yon ...... 

SHRJ V. KRlSHNAMOOitTIU : You 
are se"ing the interests of the Ceylon 
Gevennent. 

DR. V. K. R. V. RAO : I stron1ly 
repudiate wlaat my hon. friend oy1. J 
- surprised at Shri Jtrlllmamoortbi 
saying that. I am not standing here to 
serve the interests of Ceylon. He ll:nows 
very well. I am here to serve the interests 
of India. All that I have said is that this 
is a project on which we should go slow. 
That is what I said. 

Rea;arding Haldia, I was illply im-
pressed by the energy and the fediQs tb.at 
was shown by boo. friend, Shri Samaata. 
I have looked at him as an extrelM!y 
be11ign and completely non-violent porso11. 
But seein& the amount of enthusiaam and 
passion that he showed, I can aslUl'e him 
that even if I had not myself intended to 
go all out to see that the Haldia project 
&ets completed in time, aftor listenioa to 
him, I shall, certa.ialy, •ee that I ao all 
out to get it completed. 

1 can say that the Haldia projact is 
proceeding according to plan, and the 
latest thina, which I am sure will please 
lt.ba, is that tile coatTact bas bem aha 
for tho construction of ore-loadilll a1 well 
u coal-loadina plant in Haldia. As he 
knows, we have sanctioned the only -
national hiahway leadins to Haldia ; no-
thina elBe haa been 1BDCtiooed duriq the 
last two years. I can assure him that we 
are very msb interated in 11eein1 that the 
Haldia project is completed as quickly as 
possible because the Calcutta Pon is in a 
very bad way, and, as I said, Farakka on 
the one hand and Haldia on the other 
will cenainly make the position of Calcutta 
Port very much better and much more 
viable than bas been the case so far. 

DR. MAITREYEii BASU (Datjlelina) : 
J WllJ!t to know whcllm Hal41a ii JOiDf to 

be sepuate port or a part of the Calc:ntta 
Port, (lltlNr.llPtiolts) Is it 1oina to be a 
sepau.lc port or a dock sy.- ? 

Oil. V. K. R. V. RAO : I am a lit-ti<! 
aervoua because Dr. Maitroyee Basu is tho 
h,•ad or a ~ labour orgaoisuion. Wi'lon 
q.; says 'doclc IMK>ur', I do - know wlutt 
the implications are. Wltat I want to tell 
the Ho\lle is this that orpoisatiooally and 
financially, Haldia Port has Dcee tcOatod 
as a port of Caloutta Port ; it wiW be a 
sat~llite of the Calc11tta Port ; it will not 
be a11 indepoodeet port tnu.t ... 

Dll. MA.ITREYEE BASU : It is not 
even an auxtuary port ? 

DR. V. K. R. V. RAO : do not 
know. 

I thittlc, I have, more oc less, cowred 
most of tlae problans thet haw bom ralMd 
by the hon. members, and I would like to 
take a few milnnes to say Olle or two 
thiltgs •)lldi, Bcprdillg bridgm, reprdi111 
ladea wapt, etc.... (1-,..,.,;oiu). 

~ ftR ~ (.m) : 'Uii' "1"Ait 
'U1' &Atit l!i1' 1ft wm;T MT1f ~ 
oqrft!it I It is a very important road. 

~~~=~Fm: 
<lf.rm iii m it 11t ~ ~ , 

DR. V. K. R. V. RAO : I llavo al-
ready said that, as far as roads and other 
thiqa aro concanod, they wiU lie 19olced 
into. 

SHRI SHEO NARAIN : It is a vay 
iJ11POrtant road. 

Oil. V. K. R. V. RAO: What Mr, 
Sileo Narain has said ls also on record. 
That will also be eumi-1. 

SHRI SHEO NARAIN : Today tlto 
c.eotraf Govem-t is respoosible for U.P. 
Thero is Preaident's r .. le t"°"'. The road 
-t be completed within nine months. · 

MR. DEPUTY-SPEAKER: He bu 
alreaclY given llD usurance oa the ftoor of 
tbe HOVM. What Mr. Slteo Naraia haa 
IB1d will also b9 loc>lrtd Ul«I. This if 1 
Ima~. . .. 
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DR. V. K. R. V. RAO : Normally, 
Mr. Sheo Narain is always present in the 
House, but today he must have been a 
little busy outside. I have already said 
this and I will repeat it because I do not 
want to offend him ; he is a good and 
sincere person. I said that there are so 
many important points which have been 
raised on individual bridges, roads and so 
on ; it is not possible for me to deal with 
all of them in the course of my reply. As 
I have said, the record is there which 
contains what exactly the members liave 
stated, and wherever a reference is made 
to a specific road or bridge, it will be 
fully examined by the Ministry and such 
possible action, as is consisting with the 
fi-1ancial resources, will be taken. 

Regarding inland water transport, 
am very glad that my attention has been 
redrawn to that particular question. I 
think, there is some misunderstandina ... 

SHRI SHEO NARAIN : I want to 
tell Dr. RAO that the Prime Minister and 
our speak::>r, when he was the Minister of 
this portfolio, went to Faridabad and 
saw this. It is a very important road. I 
think, Government will pay attention to it. 

MR. DEPUTY-SPEAKER : He wants 
to put this on record. 

SHIU SHEO NARAIN : Let him not 
take it in such a simple way. The record 
atone will not solve the problem. 

DR. V. K. R. V. RAO : · Regarding 
the question of inland water transport, 
the whole question of the development of 
inland waterways, as far as the Constitu-
tion is concerned, in the State sector. 
Unless the Centre declares an inland water-
way as a ilationi.l waterway, it is in the 
State sector. But we have been feeling 
that something has got to be done to 
look into the development of inland _water-
ways. For that purpose, if th~ bon-
Membei will sec the report, he Will find 
that not only have we set up an inland 
water transport directorate within the 
Ministry which provides technical assis-
tance · but we are also going to formulate 
specific schemes in selected regions so 
designed that inland water transport fu~c
tions: as an integral part of a composite 
~11111port 11Ctwork aorvUif tb~ i:efion<:-. • 

whole. The States particularly concerned 
are Assam,-for which we have already 
appointed a committee under the chairman-
ship of Shri Bhagvati, a member of Parlia-
ment, to look into the question of water 
transport there,-Bihar, and West Bengal ; 
I think Orissa comes in a little bit, and 
Andhra Pradesh comes in a little bit, 
and Kerala also comes in. So, we are 
trying· to look at the question from the. 
regional point of view to find out the 
regions.where inland water transport can 
be developed. We have set up a steer-
ing committee in the Ministry, consisting 
of the representatives of the Ministry of 
Transport and Shipping, the Ministry of 
Railways, Ministry of Irrigation and Power 
and the Plannlhg Commission to study the 
potentialities of inland water transport in 
selected regions. 

Two things are tak.en up. The first 
one is on the Ganga and the second one is 
on the Brahmputra. Actually, I am my-
self so much interested in the subject, and 
I know that several of my colleagues in 
this House are also interested in it. I 
propose to have a committee set up on the 
subject to go irito the possibilities of 
developing inland water transport. I also 
propese to request some Members of 
Parliament to serve on this committee 
because I think this is not a question 
which should be looked at only from the 
experts' angle, but I want a little bit of 
sentiment and enthusiasm to be brought 
into it. So, I do propose to set up a 
committee on the subject. 

Regarding shipping, I would like to 
tell the House that the kind of changes that 
have taken place in the course of the last 
three or four years in shipping technology 
and· harbour technology are such that 
unless we also fall : in. line with thesa 
changes, we art going to find ourselves in· 
great difficulties, ·because our exports 
depend very much on the competitiveness 
of freight rates. 

Therefore, we have got a big programme 
for modernisation of our ports and also 
for modernisation of our shipping fleet. 
A major ports commission has been set 
up, as the House k.nows, under the chair-
manship of Shri Venkataraman, Member, 
Planaing ComrQission, ii) i:b11rie of trans• 
p9~1 i~ JO into .• t. 
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In the meanwhile, we are not merely 
seuioa up a commissio1i and plannioa only 
for ilic future, but we a.re gQi!lg ahead. wi.th 
the p;ro&tlllXJme of some pruts. Alr~<b. 
Haldia dock has been mentioned. TMn. 
there is the Madras outer harbour. Only 
a fow days, back, the d•tdging QODlract 
has been s;iven, '1-Jld the. dred&in& has start-
~ for the outer harbnur ill, ~.dras. and 
we hope that the work will now 110 ahead 
and we shall be ready in time for the 
refinery. 

ln the case of Mormugao our aPPlica-
tion for loan is now pending befo,re tho 
World Bank ; all our schemes are ready 
for the purpose of modernising the Goa 
port not only for having mechanical loading 
facilities and so on but aho for having a 
draft which will enable ships not only of 
60,000 tonnes but even of 100,000 tonnes 
possibly to come into the port. Recently, 
a Japanese team came to this country. 
They wanted to increase the exports of iron 
ore from India to Japan. In fact, I asked 
them one thing, and I want to say this for 
the benefit of my hon. friend Shri 
Chintamani Panigrahl ; because I have got 
a small soft oomer for OPissa, I had been 
to Paradip myself. Having been to 
Paradip, I saw that there was nothina thc;ro 
except the port. I asked th~e Japanese 
peoplo wbotlltr it was aot pooslble ta have 
the extra iron ore go throgh Paradip port. 
ThtY Mid "You do· not know your geo-
&faplly'', ancl they 1bowod me the map and 
said that Bailadilla ·o,. waa vory much 
nearer to Visa.kbapalilalll ; it wa.s nowhere 
nearer to ParaiJlp. Tf\orefQre. a l\et~ilcd 
rc;port is pow flWilite!I, i!ld we are c1,>nteD1-
plati11& to construct an outor harbour ill 
Visai.bapat11am. 

So, quite apart fro111 tbe reco-<14• 
tillDS that may come fr1,>m th• maj1,>r pofts 
eo111misfiC11, as it is, work is goil!ll on io 
ill llaldia, work is JQiQS on t~ Midr115, 
and l hope tht!.t tbs w11rk will •bortl)' 
c~llCC in Gw., anll I ho" tho work 
will abo coQllll~ce fairly llOOo ill 
Vishakhapatnam. We have also sot two 
new ports at Tuticorin and Mangalore on 
which we are working. 

Therefore, we are 11oing abead with 
PPrt development. 

SIUU SRlNHlAS MJ.SRA (~µttll4lJ<) t 
ls Bailadilla nearer to Visalthapatnam 1 JI 
~)lat tho roport of tbo J~p~ team 1 

DR. V. K. R. V. RAO : Very much 
so. 

SMIU SR~ Ml,SB.A,: No, nevei;. 
YCM,1 Can.DOI change geoiDfaphy. 

DR. V. K. R. V. RAO : I know Shri 
Misra has got great affection, naturally, 
for Paradeep. I share that afl'ection with 
him. But on this I must say tbis tbat I 
myself went into this with tbose people and 
we see therefrom tha.t Bailadilla in Madhy' 
Pradesh with the fa~i'ities that now exist 
for the purp(>se of tra.nsporting the material 
is 11earer to Vizag. 

SHRI S. S. KOTHA,RI (Mandsaur) : 
The UK and US CQnference Lines freights 
discriminate against India relatively to 
Singapore, Hong Kong and other ports. 
Would he deal with it if there is time ? 

OM.. V. K. R. V. RAO: Unfortunately, 
am sot a in position to answer that. I 

have got only four or live minutes more. I 
will lllllko a note of it and give the member 
an answer. 

As r~garct.s 9rim1 .. I was t1lld tb<1t we 
had foritottcn minor ports. I ju~t looke!l 
up the report and found Oopalpur men-
tio11ed therein. I h@ve an ilJ!pr~ssiQ!l it is 
in Orissa. 

AN HON. MJlMllER: Yes. 

DR. V. K. R. V. RAQ : So I would 
request Shri Panigrahi to read the report 
agai11 where b(' will 6nd Gapalpur 
mentioned. So we have not neglected 
Orissa in the matter of minor ports. 

B.ep.rdiss the q~stios of ~hippins 
fleet, as I have already told the House, Wl' 
are going ahead with expansion and diver-
•i6cati11n of the lh>ot. As Shri Mahida 
bas ••i<!. it is a questipn of setting 6napce 
for the purpose of expan~ipn (>n tbe fleet. 
At the same time, we are trying to see 
What Cilll be dol!I' to li"'1"alia;; cr~t con-
ditiOJIS. In this COllJll'Ction, as the l{ouse 
is aware, one of the fe~. matter~ wi.er.. 
lJNCTAD-II was at least successful to a 
r~pnahle extent was in Cpmmit~ IV 
whi~h dealt with shipping and invisibl~. 

The Conference unanimously a4opted a 
r~lµtioll ~gnisiJIB the Dj:ed for d!:velop-
ment of men;all(ili: shippinc in backward 
Fountries an~ t4o rcsolutioii f9r IiberalisiDJ 
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[Dr. V. K. R. V. Roa] 
credit to 8-9 years has been sent to the 
UNCTAD Executive Board and we hope to 
follow it up so that it becomes possible for 
us to bring about the expansion we want. 

I think you are getting anxious about 
time and you are perfectly right. So I 
will not trouble you with the other points 
in my notes. There is only one thing I 
would like to say before I conclude. I 
would like to thank members on both sides 
for the great co-operation they have given 
me and the great kindness that almost 
invariably they have shown in their dealings 
with me. I would like to assure them that 
as far as I am concerned, as long as I 
remain in this Ministry, I shall try to do 
my b>st to expedite and get things done as 
quickly, impartially and nationally as 
possible. 

I would also in conclusion like to 
place on record my very deep appreciation 
of the work which is being done by the 
officers and other personnel in my Ministry 
as well as in the other attached offices and 
units. 

SHRI S, K. TAPURIAH : 
it come here ? 

How does 

DR. V. K. R. V. RAO : This is where 
the professor comes in. 

MR. DEPUTY-SPEAKER : It came 
in when he told Shri Krishnamoorth;• 
'Please sit down'. 

DR. V. K. R. V. RAO : I have heard 
in this House sometimes attacks on the 
administration and so on, but I think 
it would not he a bad thing if sometimes 
we appreciate their work also. 

SHRI V. KRlSHNAMOORTHI : 
am not allergic to it. He is a professor 
and I was a student. 

SHRI S. K. TAPURIAH: The pro-
fessor did not ask him to stand up on the 
bench. 

DR. V. K. R. V. RAO : I am finding 
that there is both an advantage and a 
disadvantage to have had a past. But I 
should like to put on record my expression 

of appreciation of the really good work 
which has been done by the staff of the 
Ministry as well as the other organisations 
connected with my Ministry. 

MR. DEPUTY-SPEAKER : I shall 
with the permission of the House now put 
all the motions together to the vote of 
the House. 

All the cut motions were put and negatived 

MR. DEPUTY-SPEAKER : The ques-
tion is: 

"That the. respective sums not excee-
ding the amounts shown in the fourth 
column of the order paper, be granted 
to the President, to complete the sums 
necessary to defray the charges that 
will come in course of payment during 
the year ending the 31st day of 
March 1969, in respect of the demands 
entered in the second column thereof 
against Demands Nos. 79 to 83 and 
128 to 130 relating to the Ministry of 
Transport and Shipping". 

The motion was adopted 

ll.Z5bn 

• HALDIA-BARAUNI PIPELINE 

SHRI S. C. SAMANTA (Tamluk) : 
The object of my raising this half-hour 
discussion is as follows. 

In February last it appeared in tho 
newspapers that in the pipeline from 
Haldia to some places like Mahishadal and 
Kolaghat which are in my constituency, 
some defects were found. So, I wanted 
to know the facts and I put a short notice 
question, but the hon. Minister was not 
kind enough to accept it. So, it was turned 
into an unstarred question. It came on 
4th March, 1968, and after that on 16th 
March I went to my coustituency with the 
answer that was given to my unstarred 
question. 

The reply that was given to me came 
as an astonishment to me because in the 
reply it was stated that there was only 
one leakage in one mile, and that the 
pipes were being dug and sealed, but when 
I went there I found that ten miles of pipes 


